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CENTRAL ADMINISTRATIVE TRIBUNAL -k

GUWAHATI BENCH @

: O.h./RXK.No., li:1 413 of 2002 "
DATE OF DECISION 25.8.2003 ﬁ
.;S.l’II;l.‘G’.IE‘.]'\].a.l.r'.a.nad‘?‘.o.t..rl.ef‘s...°...’O.’.‘n........r...olAPPLchl\]‘lT(S). \!

_iMr M. Chanda, Mr G.N. Chakraborty

jand Mr S. Ghosh ....ADVOCATE FOR THE

.—.'r.Q.Q....O..oQQ.000.'0.0 APPLICANT(S). %I'
. _ -
-VERSUS~ .

;The Union of India and others
l' é oo'oo.ooboooo000'0.ve'ohcoco.oo.-ioooo.oo.......oRhSPONDENT(S) &
,i
ik

Mr Ao Deb ROY/ Sro CoGoSoCo

Q.’..Q...'.'O..B.O..-OOQ.'.‘..OO‘O

o.oovaoco«&-au;o.o.ADVOC]\TE FOR THE :

RESPONDENT(S). |
5 '
THE HON'BLE MRe MR JUSTICE D.N. CHOWDHURY, VICE-CHAIRMAN :
‘THE HON'BLE MR K.V. PRAHALADAN, ADMINISTRATIVE MEMBER Ty
1., Whether Reporters of local papers may be allowed to see the
1o judgment ? s
2. To be referred to the Reporter or not?
é. Whether their Lordships wish to see the fair copy of the
] Judgment ? |

.ﬁ. whether the judgment is to be circulated to the other Benches 2

i Judgment delivered by Hon'ble ¥e&i¥&x Vice-Chairman
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- Original Application No.413 of 2002

1
i :
j Date of decision: This the 25th day of August 2003

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman

! ! The Hon'ble Mr K.V. Prahaladan, Administrative Member

. ! 1. shri G.K. Nair

2. Smt K. Marbaniang

3. Smt Sentimongla Ao

f; 4. Shri Tarit Ranjan Das

0o Working as Superintendent in the

- Office of the Deputy Director General,

Geological Survey of India,
North Eastern Reqlon/ Shlllong.

}
Lo By Advocates Mr M. Chanda,
|

«.....Applicants

Mr G.N. Chakraborty and Mr S. Ghosh.
| _
ﬁ - versus -

|

J ! 1. The Union of India, represented by
R The Secretary to the Government of India,
v Ministry of Mines,

b New Delhi.

! { 2. The Director General

' . Geological Survey of India

| 27 J.L. Nehru Road,

i Calcutta.

| 3. The Deputy Director General
Geological Survey of India,

I
¢ North Eastern Region, :
f Nongrim Hills, Shillong. ......Respondents

By Advocate Mr A. Deb Roy, Sr.C.G.S.C.

. ORDER (ORAL)

| CHOWDHURY. J. (V.C.)

! g The issue raised in this application pertains to
fixation of seniority in the grade of Superintendent on
the strength of promotion made on the recommendation of

}! the Departmental Promotion Committee in the following

//
///
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i circumstances:

The four applicants serving under the respondents

- were promoted to the post of Superintendent on the basis

" of a Departmental Promotion Committee (DPC for short)

meeting held on 4.3.1998. 1In this application the
applicants contended that there was no justification for
not convening the annual meeting of the DPC right in
time and thereby causing prejudice in their career. The
applicants contended that:priorto ‘reclassification of
posts in the Geological Survey of India the post of
Superintendent . was classified as Group  'C!'
(Ministerial). The reclassification of the posts based
on the revised norms of pay scale was notified vide
letter No.3/1/99-M.II dated 8.6.2001 in which the post
of Superintendent was reclassified as Group 'B' (Non
Gazetted). The criteria for eligibility for promotion
from the cadre of Assistant and Stenographer Grade II to
the cadre of Superintendent are indicated in the
recruitment rules, which reads as follows:

“j) From Assistant to Superintendent - 4 years
- service
as
Assistant

ii) From Steno Gr.II to Supdt. - 4 years
serrvice
as Steno-
grapher
Gr.II.

The stenographer Gr. II and Assistants are
promoted to the post of Superintendent at 1:10
formula i.e. one post to the Steno Gr. II stream
and a post to the Assistant stream. In doing so,
out of each 10 posts of Superintendent the lst
post goes to the Steno Grade II and then the
remaining nine posts go to the Assistant Grade
and in that order the post Nos.l, 11 and 21 and
so on are meant for the Stenographer Grade II and
in between are meant for the Assistants in the
cadre of Superintendent.”
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2. The DPC ought to have been held simultaneously.
. Instead there was delay in holding the DPC in the N.E.
~Region. The process for promotion to the post of
. Superintendent for the vacancies that arose in 1997 was

initiated and DPC was held on 1.11.1997 in all the
;regions throughout the country simultaneously, whereas
' the DPC for filling up the posts of Superintendent wa;
i held in the N.E. Region in March 1998 only and pursuant
- to the recommehdation of the DPC held in March 1998
| the applicants were promoted. The applicant Nos.l, 2 and
f 3 were posted at Shillong, namely in the Headquarter of
the N.E. Region and joined their promotiocnal posf
instantly on 12.3.1958, while the applicant No.4 who was
posted at a remote station at Itanagar could join his
promotional post on 27.3.1998 after his release from the
post of Stenographer Grade II at Shillong. Due to the
delay 1in their promotion these applicants, naturally
were placed down below in the All India seniority list.
It was also pleaded that seniority of Superintendents
are maintained on All India basis in the Geological
Survey of India, computing the seniority on the basis of
the date of appointment in the cadre of Superintendent.
In view of the fact of that the posts were filled in all
the regions excluding the N.E. Region b? holding DPC on
1.11.1997 the present applicants of the N.E. Region
épprehend that they were likely to suffer loss in their
seniority in the matter of their promotion in future.
Accordingly the applicants submitted representation

«~. before the authority. The applicants in this application

eaded that their seniority in the grade ©of

Superintendent is to be computed by taking into account

AS e esesecees
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}as if DPC was held on 1.11.1997 instead of March 1998
iand fix their seniority in the merged seniority list of
Superintendents considering their seniority position in
their respective feeder grade, i.e. Assistant/

- Stenographer Grade II.

3. The respondents in the written statement opposed
the claim of.the applicants and stated that the process
: of pfomotion by holding DPC was initiated right in time
only when promotional vacancies arose. In the written
statement - :the nespondentspfl»pleadéd - that- - four
Superintendents from the N.E. Region were offered
promotion to the post of Administrative Officer vide
O.M. dated 5.11.1997 on the recommendation of the DPC.
On their acceptance‘of the offer of promotion and their
joining in the post of Administrative Officer, four
posts of Superintendent fell vacant in the N.E. Region
on 10.11.1997, 11.11.1997, 17.11.1997 and 19.11.1997
respectively. Accordingly steps were taken for convening
; a DPC for filling up the posts of Superintendent that
fell wvacant due to promotion to the post of
Administrative Officer. On completion of the necessary
formalities the DPC was held on 4.3.1998 in which the
applicants were promoted to the post of Superintendent.
The respondents stated that instructions for holding DPC
for promotion to the post of Superintendent on the same
date throughout the country as a whole started on
3.7.2001. The respondents further . stated that since
Group 'B' Non Gazetted ~ posts as per revised

{{assification are treated as feeder grade for Group 'B'

Gazetted post, the DPC for promotion from Non Gazetted

posto‘oooooa



I

i

wm

N

ipost to Group"'B‘ Gazetted post was decided to be held

lon the same date to facilitate availability of equal

opportunity for all for furtherance of their career

' prospect. Accordingly by 0.M. dated 22.6.2001 it was

decided that henceforth all DPC for Group 'B' (Non

Gazetted) posts which are the feeder grade for Group 'B'

. (Gazetted) posts would be held on the same date

‘throughout Geological Survey of India as a whole. Prior
to reclassification of posts in the Geological Survey of
India the post of Superintendent was classified as Group

1c' (Ministerial). The respondents also asserted that

the recruitment rules for promotion to the post of
Supérintendent envisages 90% from the grade of Assistant
with four years regular.service and 10% from the grade
of. Stenographer Grade II with four years regular'
service. The ratio of promotion was was 9:1l. Denying the
contention of the applicants ~for a common date for
holding of DPC, the respondents asserted that a common
date of holding DPC was iﬁitiated only from 3.7.2001
onwards on reclassificétion of the post. There was‘no
notification issued for holding a common -DPC on
1.11.1997 for promotion to the post of Superintendent.
The respondents further stated that five posts of
Superintendent fell vacant in .the N.E. Région, one
eaéh on 10.11.1997, 11.11.1997,  17.11.1997 and
19.11.1997 . due to ﬁhe promotioﬁ of four Superintendents
to the post of Administrative Officer and oﬂe post fell
vacant on 31.12.1997 due to retirement of one
uperintendent. After following due procedure, the DPC
meeting was held on 4.3.1998. The respondents reiterated
that since there ﬁas no vacant post of Superintendent as
on 1.11.1997. Therefore, the questionv of fixing the

seniority of the applicants from 1.11.1997 did not arise.
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4, We have heard Mr M. Chanda, learned counsel for

the applicants and Mr A. Deb Roy, learned Sr. c.G.S.C.
at length. Admittedly, the DPC for filling up the posts

of Superintendent was not held simultaneously. The DPC

in other places except the N.E. Region was held on
the posts of

1.11.1997. The DPC for filling up

Superintendent in the N.E. Region was held in March

1998. Admittedly, the post of Superintendent is a feeder
post and an employee can aspire to be an Administrative
Officer from the post of Superintendent. There is one

common seniority list of Superintendents on All India

level. Therefore, date of promotion for career

advancement is a crucial factor. The frequency of

holding DPC meeting is one of the essence of good

administration in conformity with the policy laid down
in the equality clause enshrined in the Constitution of
India. The Executive in its own wisdom also formulated a
policy for holding DPC meeting frequently.bAs per the

policy the appointing authority .is to initiate action to

fill up the existing as well as the anticipated

vacancies well in advance of the expiry of the previous

panel by collecting relevant documents for being placed

before the DPC. As per one of the administrative

instructions DPC is to be convened once in every year,

i.e lst April or May. The

if necessary on a fixed date,

Ministries/Departments are to lay down time schedule for
holding DPC under their control and need to monitor by
making one of their officers responsible for keeping a

watch over the various cadre authorities to ensure that

they are held regqularly. As per the scheme a vacancy

in accordance in accordance with

is to be filled
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the recruitment rules in force on the date of vacancy.
unless rules made subsequently have been expressly given
retrospective effect. The department, as a matter of
fact by its communication dated 28.11.2001 clarified
the position and issued the following instructions:

"It has been decided to hold the DPC meeting
for promotion to the post of Gr 'B' Non-Gazetted
post in the scale of Rs.5500-9000/- against the
resultant vacancies for the year 2001 arising out
of promotion/death, if any or any other unforseen

circumstances on 10th December, 2001 (Monday)
simultaneously all over India.

Since a common date for conveying D.P.C. in
the Gr. 'B' Non-Gazetted grade (which are the
feeder grade for Gr. 'B' Gazetted) has been fixed
in order to facilitate equal opportunity to all

for their furtherance of career prospect, all
Heads of Department of regions/Special Wings/
Training Instt are requested to hold the D.P.C.
on 10.12.2001 and take necessary action for
effecting promotions against the vacancies in
their respective region etc, if any."

The aforesaid policy was issued as a guidance to the

department to meet the rquirement of the equality clause

enjoined in Articles 14 and 16 of the Constitution.

5. As alluded earlier in the instant case the
vacancies of Superintendent from the N.E. Region also
surfaced in November 1997f The authority was well aware
about the vacancies, somuch so the DPC for filling up of
the posts Administrative Officer on promotion was held
prior to November 1997 and promotion orders of the
Administrative Officers were issued as far back as
5.11.1997. In the circumstances there was no

justification for not holding the DPC for filling up

th sts of Superintendent in the N.E. Region also as
on 1.11.1997. The delay in holding DPC in the instant

case, on the facé of the vacancies resulted in delayed

promotion of these applicants, which in its turn affected "

i‘n'o‘...o.-.
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in their inter se seniority.

6. On consideration of all thé aspects of the matter
we, therefore, hold that for the ends of Jjustice a
direction needs to be issued to the respondents to
revise the seniority list by antedating the date of DPC
meeting to 1.11.1997 so as to avoid injusticegto the
applicants and consider their case for promotion on the
basis of the DPC on 1.11.1997 as per rules. The
respondents are directed to complete the above exercise
as early as possible, preferably within two months from

the date of receipt of the order.

The application is allowed to the extent
indicated. There shall, however, be no order as to

costs.

A RN TN

( K. V. PRAHALADAN ) ( D. N. CHOWDHURY )
ADMINISTRATIVE MEMBER VICE-CHAIRMAN

N\
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§ : "~ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL |
| GUWAHATI BENCH -
: 1 (An Application under Section 19 of the Administrative Tribunals Act, 1985)
Title of the case : 0.A. No#/3/2002

| SriG.K. Nair& 3O0rs. Applicants ‘

1 -
; - Versus —

Union of India & Others : Respondents.

INDEX
[SL No. | Annexure ~ Particulars Page
* No.
g 0L. .---- | Application | 1-16
! o - Verification 17
I E I Copy of Nolification dated 28.11.2001 118
. ,' o 04. I Copy of promotion and posting order dated 02.04.98 |19
5 05. m Copy of extract of Goyt. instructions from Swanys | 20
Complete  Manual ‘on  Establishment and
| . Administration
| 06. | IV(Series) | Copy of representatidn dated 29.1.98 21-23
07. \Y Copy of the merged seniority list as on 31.12.2000 24-28
. 08. VI | Copy of representation dated 24.9.1998 29-32
| .
! Filed by
|
i
| Date 3 § 120> " Advocate
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fan application under Section 1% of the administrative

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL | ol
GUWAHATI BENCH : GUWAHATI s 3

Tribunals act, 1985) ézi

0.6, No._ bl 2 2002

BETWEEN

1.

)

Shiri G.K.

Superintendant

Office of the Deputy Director General
Geological Survey of India,

Morth Eastern Region,

Shillong.

Smt. K. Karbaniang

& v a P -1

Supsrintendent

Office of the Deputy Director Gensral
Geological Survey of India,

Horth Fastern Fegion,

Shillong.

Smti Sentimongla do

Superintendsnt

Office of the Deputy Director Gensral
Geological $ur9@y of India,

Morth Fastern FRegion,

Ly

Shillong.

Sri Tarit Ranjan Das
Superintendant
Of fice of the Depuly Dirsctor General

Geological Survey of India,

cern Reogion,

Shillong.

DR .Applicants

—-AND-

4@;«/4 K\\\(&Mf Ao
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The Deputy Director General, /// b%xi;f”
’ #

AL AE DR S ket
\)ffs e VV\ c;( ¢ Jf |
[~ S bt y
The Union of India, L' \ Q:\ ‘ﬁ‘jﬁ_ \
Pepresented by the Secretary to the E> F;CL \h

Governmant of India, VJ éL ‘EL:

Ministry of Mines, Mew Delhi.

The Director General,
Geological Survey of India,
27 J.L . Hehru Road,
Calocutta—lé.

Shillong.

Geological Survey of India,

porth Eastern Redgl

L0,
Hongrim Hills.,

Shillong.

nRespondents,

'DETAILS OF THE APPLICATION

Particulars of order(s) adgainst which this aoplication

ig made,

This application is made not against any particular
arder but against the wrong fixatimn of seniority dus
tn delay in holding the DPC for N.E. Region, which was
held  in March 1998 as  against the same  held  on

1.11.1997 in all other Regions violating the Standing

144

instructions  resulting into deferred promotion of all
these Tour applicants of N.E.Region and conseauantial
ioss of their seniority in the promoted post of

Superintendent and further praying for a direction upon

the respondents to re  fix  ths seniority aof the
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4.1

supsrintendent grade on ALl India basis taking the DPC

of M.E. Region to have been held on 11101997 inste
of in March 1998 asz held in obther Regions or an uniform

hasis and Fit the applicants accordingly in  their

Superintaendsnt.

Jurisdiction of the Tribunal,.

got mather of this

The applicant declares That the sub]

sdiction of this

s

ur

e

application is well within the

Mon“ble Tribunal.

imitati

-

The appli that this application is

Fas)

~ant Turther declares
Filed within the limitation prescribed under section—2ZL

of the administrative Tribunals Act, 1985,

Facts of the case.

That the applicants are citizenz of India and as such
they are entitled to all the rights, protections and
L.

privileges as quaranteed under the Constitution of

Tnoiia .,

That the applicants pray for permission to move this
acplication Jointly in a single application under
Spction 4(5) (&) of the Central administrative Tribunal
(Procedure) Fules 1985% as the reliefs 50ught for in

this application by the applicants are  COmmon,

ﬂn B l’- ll.“-t(fAAA ac/\/(\/bVVb(



therefore they pray for granting leave To approasch the

Mon“ble Tribunal by a common app Lluaflun.

R
i

That ths applicants‘under serial nos. 1.7 and 3 weare
J initially appointed as L.0D.C. undsr the s&zannomnt~ W

gnt their subseguent promotions stepwise to the post of

b
VG#VVD U.0.C. and then to the post of Assistant as per their

\f< normal promotional avenus and they reached the Vﬂjrm of

in the vear 19970 {aApril) in the scale of Rs.

{(pra-revised), subsequently revised to Rs.

HO00-2000 with effect from 1L.1.1996.

-

f The applié@nt urrcle sl Mo, g WAS dlrectly
F appointad thirouagh Staftf Selection Commizssion 5,
! Stenogranher Grade I1 in the scale of Rs. 425-700 (pre-
revised) and he Jjoined the said hrﬁt on 4.1.1984, &s
wuch hiz joining zcsle of Qﬁu_12 ~700 as Stenographer
Grade 11 was higher than‘that m% the ﬁgéi%tanﬁg which

|
|
‘!' also was eventually revised to Rs. 5000-8000 with
! @ffect from 1.1.19%6.

4.4 That as per the normal promotional avenues, the nexht

higher post for both the cadres i.e. the éssistants

and Stenographer Grade I1 is the post of Superinbendsnt
‘ and both these feeder cadres get merged into the cadre
of Superintendent, which iz & Group B’ non-gazetbed

poat, having the pav scale of Fs. 5500-2000 (Revized).

4.5 That as per the Recruitment FRules, the criteria for

it @ligibility for promotion from the cadre ol istant

‘ m‘ ”“"UD_,A.,ANAW



4.6

()7' 5

and Stenographer Girade TI to the cadre of

Superintendent are as follows

~

’
Lfi] From fassistant to Superintendent -

§

(ii)From Steno Gr. II to Supdt. 4 vyears service

as Shanodgrapher

Gr.11
The stenographer Gr. II and fssistants are promoted to
the post of Superintendent at 1:10 formulas i.e. one

post to the Steno gr. I stream and & posts. to the

stream. In doing so, out of sach 10 posts of
Superintendent the Ist post goss to the Steno Grade 11
and then the remaining nine posts go to the Assistant
Grade and in that order the post Nos. 1,11 and 21 and
=OOON are meént for the Stenographer Grade 11 and in
between are meant For the fssistants in the cadre of

Supsrintendent. -J

That as per the exiszting norms, the DPC is held BTy

»
pa—y
&
]
ef
et #
]
=
=
~h
~
o
i
[N
batd
O
O3
=3
i i
7]
&
3
=3

wvaar  for  se the oozt of
Superintendent from amongst the frsistants and
Stencgrapheirs and for this purpose a particular common
date is notified well in advance on which the DPC is

held in  all the Regions  throughout  the country

simultanecusly on an uniform basiz  in order 10

te equal opportunity to al the persons in the
feader cadres for furtherance of their career prospact .
A osample of such notification pertaining to the 0OPC for

the vear 2001 is annexed hereto as an illustration.

éAh Jﬂn l/--\i/PAAAﬂA/\/Mv\/;
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Copy of HNetification dated 28.11.2001 i

a

3 annaxad

hersto as Annexure-I.

That M}ﬁ the same manner as stabted above, the process
/‘/ i

e pwmmm?lon to the post of Supserintendsnt Tor the
- ‘

j:;JﬁMﬁECﬂﬂciﬁﬁ pertaining to the vear 1997 was initisted by

the Respondents and it was decided/notifisd that the
. I
OPC i@qUir“u for this purpose to be held on OL.1L. 1997
W~.~m»—-—m~)
i all the | Regions throughout he country

N e

simultaneously, since some posts of  Superintendent
4
would fall vacant from OL.11.1997.

—————————
That purauant to the HNotificstion aforesaid, DPC was
tield in all the RFegions in the country on 01011, 1997

save and axcept NOE on and The perzons 8o promotad

doined in  thelir respective posts of  Superintendent

——y

733

accordingly. &3 regards MJEL. Pegion, the DPD was held

in March, 19298 only, when these present applicants ware
) — J >
promoted to the” post of Superintendent

L g e

”Hf;jﬁwﬂlcant under sl. No. 1,2 and % &
L] X - .

#Nillong itself i.a. the Headouarter of N.E.Region.

\ L)

could  join  to  their promoted post  instantly  on

while the applicant under sl. No.4 being
’ AR —— ’
postad at the remote station at Itanagar (Arunachal

WfduﬁahW could  Ioin hi promoted  post on 270301998
M P———

after releasing Trom the post of Stenographer Gr.IT

from Shillong. Thus the present applicants in thes

.

HLE L Region were delaved in getting theic promotion to

the post of Superintendent in compariszon hto those in



other Regions dug to deferred holding of DPC in respect

of MLE. Region as an isolated case, the reason of which

is best known to the respondents only.

Cotoy of | promotion  and posting order dated
02.04.1998 of first three applicants are annexed

hereto as Annexure—-I1.

T is stated that the seniority of superintendents
“ _, . lv
maintained on Aall India basis in GSI, counting

That

12 &

L il

khe seniority on the b&%iﬁ of date of their appointment

in the cadre of SQperintend%nti and accmrdingly’ o

merged seniority list of Superintendents are computed.

e such, in the inﬁﬁanf case, when The posts  of

Sup%rintend@ﬁtﬁ were filled up in all the Regions to

the exclusion of N.E. Region by holding the DPC on.
\

ﬁlnll“lﬁﬁﬁﬁ the present applicents of M.E.  Region

J

became apprehensive of their exclusion from promotion

anc  of 'the anticipat@d‘ zmnaéquential loss  of . their
mﬂniority‘in the event of their promotion in futuf@ and
amcgrdingly &ﬂch‘of them submitted representations to
the Respondents emphasising about the adverse effect in

respect of ~their seniority and prospsct dus to their
/ )

non-promotion with other batch mates and praved for

keep parity with those promoted in other

It iz relevant to mention here that as per
seniority rule in force, the seniority of an incumbent

is liakle to be determined in a non selection post on

~

/ " .On ﬁﬂm\fﬁ\/\m;\,mw'



the basis of his/her seniority in the feeder cadre. But
in th@ inztant case, the respondents made a departure
in violatimn of the aforesaid ruln and as a reault the
seniority position of the applicants in the seniority
list of the Sup%rintendent on All India Basis is placed
much below than theicr juniors Mmrhiﬁg in other regions
who were promoted  to  the ‘pmgt of  Superintendent

following the D.P.C. held on 1.11.1997. & mere reading
of merged zenlority list in the grade of fup&anTwncmnr

1.12.2000 it would be evident that the

o]

published as on
incumbents who were promoted in other regions o the
cadre of Superintendent folléwing the 0.FP.C. held on
L.11.1997 they were given the seniority in the grade of

Superintendent as per their date of joining, tThe

aforesaid Fﬁff could be confirmed from the position of

seniority assianed to the incumbents from S1. MNo. 82 of

the seniority 11 dgated 31L.12.2000 up to $1. No. 112

w0 far the seniority position is concerned of the of
applicant nos. 1.2 and 3. It would further be evidant
that the applicant no. 4 have been placed much below
than ‘those who joihed in the promotional post of
8Uperint@ﬁdﬁnt subsaguantly aftﬁr Joining  of the
applicant no.d. Be it stated that applicant no. 4
doined  the promotional - post of  Superintendsnt  on
E7.5.1998 where as serial Mo, 116 to 137 had joined in
the cadre of  Superintendent much later than the
applicant no.d. fs per rule of seniority the all India
Position of zeniority are lisble to be assigned to the

incumbents who Wi e promoted to the cadire of



P

i of their date of regular

Superintendent on the be
promotion/appointment in the feeder cadre. But these

-

anomalies in Fiwxing the seniority position have baen

cropped up due to departure from the cardinal principle

of seniority rule. In this connection it is stated that

411 the four wvacancies of Superintendent in N.E.Region
et

e A T
way back in the month of Movember, 1997, as

wuch as per rule DLP.LC. ought to have been held prior

-

to Movember, 1997 but surprisingly in the instant case

oy A2

OPC was arrangsd by the respondent only in the month of
rarch,1998 and thereafter promotion to the cadre of
éup@rimtéﬂd%nt Cin raspact of ﬁh@ applicants were
effected. @3 such there Qaﬁ a long delay jﬂ holding the
Ghe in total wviolation éf Gowt. instruction izszued
From time to time. As such the applicants cannot be
anied- ante vd&t@d promotion to the cadre of
Supsrintendent almhg' with consscguential  bensfit of
weniority, by way of cmr}@cting the impugned seniority

L,

oring The

list published az on  31.12.2000, re
raspective position of seniority of  the indiviﬁuml
awmlicant‘ either by ‘ant@dating T he prgmoti@m with
effect from 1.11.1997 or on the‘baaig of the s&hiority
position of the indiwvidual applicant in thea feéder

) ol > Ao ¥ 4 , .’
cadre of Assistant/Stenographer Gr. I1.

T+ iz stated that the Govit. of India from Gimse to

structions for holding of.D?C

Lime issued ne

on a regular interval for effecting promotion of the

eligible Govi. employees without loss of  further

4.4) ,.p/). VAA“YQMMWW‘
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4. 10

promotional prospect

evident from Chapter

Promotion Committess
Comolets Manual on Es

Cantral Government

al for the

;._.a

AACIAN

ia @

to initiate action

anticipated

stated that

with the recruitment

WADSINCY .

ooy of  the

for holding ORC

Fatablishment

representations

applicant

That due to holding

Feglonz the

in Tthose Regions beco

D111 L 1997

promotion was

1998 and such date

computing mergead

on All India Basis.

such Faulty action of

and
44
Fart II Page No.
tablishment

Of ¥ ices

i
VAECAENCTes

A vacanocy'

axtiract

and
submitted
no.e andg 3

IS

promotion

belatad

of
seniority
s

the Respondsnts,

10

seniority. The admm wollad e

promotions, & Departmental

568 of Swamy’s

and administration for

wherain it is stated that it

concerned appointing authorities

Fill up the existing as well as

waell in advance. It iz

shall Plled in accordanocs

rulas in force on the date of

of the Govt. instructions

from Swamy’s Complete Manual on

Apodministration and the copy of

on o @27 LLLL9YE by the

that of applicant no.d

ainc

herato Annexure—-I1I

LT A5

of OPC on 01.11.1997 in other

to the cadre of Supsrintendents

ame  effective with effect from

C}

THse of sueh

MNLELRagion,

to holding of OFC in March,

promoticn formed thse ba:

of Supsrintendants

all the

: an inevitable consegquence of

the seniority of

7 T N Vo



4.11 That in other Regions the DPC was

the applicants were seriously affected and eventually

in the mergsed seniority list of superintendents as on

ondents, the namnss ot

o o

s

%1 . 17.2000 published by the

the applicants appeared in $1. No. 11%, 114, 115 and

ot Ively .

o
113

<@y
b..«

I

,ﬂ
ol
i3

Copy of the merged seniority Tist as on 31.12.2000

and representation of applicant no.d dated 24.9.1998

are annaxed A% annexure-V and VI raspectively.

held on ﬁl 11 1997

o et W VR LR ]

e
for filling up the posts of guperintendent which fell

wacant | Trom oL.11.1997. at the relevant timsz, There

were Five clear vacant posts of Superintendent in N.E.

fimgion also due To promotion of 4 persons (M. tawland,

Mari Ram, L.E.Sarki and g pas Roy) from the post of

suparintendent To the cadre of foaministrative DfFFicer

1997 and retirement of one Smti A. Pagl,

N

such all the four applicants

in rovemnber,

Superintendent and a3

i cadre of superintendent

herein could be mromnoted to the

against those vacant posts from MNovember, 1997 itzelf

without any difficulty, as done  in other

the Respondents acted atherwise by way

Unfortunately,
of delaving the promotion of the applicants unt +11 March

1998 which affected their seniority in the arade of

guperintendent in a serious manner.

4.17 That the applicants humbly submit that rhe seniority of

the applicants in the cadre of superintendents 20



4,13

12

computed and as stated above shall also form the basis
of their promotion +to the next higher cadre of
administrative Officer and as such this wrongly fixed
seniority will have far reaching cumulative effect in
their future prospect all througﬁu #11 the applicants
are due for their promotion to the next Higher post of
administrative OFfficer by now and they will be the
wictims once again if their seniority in the cadre of
Superintendent as stated iz not corrected/re fixed

withaut any further delay by curing the procedural

defects made sarlier by the respondents.

That thea applicants beg to state that_findinqvﬂm ather
alternative the applicants are approamhing thig Hon“ble
Tribunal for protection of their legitimete rights and
it iz fit case for the Hon'ble Tribunal to interfere
with and to prmtect the rights and interests of the
applicants  directing the respondents to fix  their
saniority in the Superintendent Grade taking their DRPC
ﬁo be on 01.11.1997 at par with that in other regions
inatead of March, 1998 and further be pleasssd to direct

the respondents to re fix the zenicrity of applicants

in the aracle o f Superintendent
respective seniority position in the feeder grade of
fnesistant Stenographer Gr. II by way of antedating the

promotion w.e.¥. 1.11.1997.

AT TR (P L
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L 4,14 That this application is made bonafide and for the

cause of justice.

S5, Grounds for relief(s) with legal provisions.

5.1 For that, the applicants attained the eligibility
tor consideration of promotion to the post of
Superintendent in terms of Superintendent in terms

of the Recrultment Rules.

5.2 For that, there were five clear wvacancies of
Suwerintend&ﬁta in the N.E.Region from MHovember,
1997 against which the applicants could have been
promoted in the month of Movember 1997, as done in
ether Fegions.

%.%  For that, while the aimilarly situated persons in

all other Regions were promoted in November 1997,
the applicants in the N.F. Region were promoted in
March, 1998 due to delay in holding DPC thus
making them junior to others in the Qrmmoted poOst

of Superintendent for no fault of them.

H

7o

—

%4 For that, the exclusion of the candidates of M.
Fegion from promotion in Mowvember, 1997 along with
the candidates of other Regions iz vicolative of

a
(o

the principles of natural justice and

30 also bhe

@

articles 14 and 16 of the Constitution of Indi

%.5% For that, the spplicants submitted representations

+o the authorities against non-holding of DOPC for

o

MLE. Region as done in other Reglions and the



5.7

o
52
t

conseauential anticipated 1o

49h14

of their seniority

b

@te. but  to no result.

1

For that, as per the prevailing system, the DRC
to be held on & common date in all the Regions in
order to facilitate equal oprortunity to all

in the instant case while this was followed in

the regions of the country holding their DRC

simultanaously on OL.1L 1997, the same was delaved

L) P}

in MLUE. Region holding their DPC in March, 1998 as

ienlated ‘case, thus violating the standing

éan

rorms and pract foe.

For that the impugned seniority list published as

of relevant

)
py
=
=
e
N
-

on  31.1z.2000 in  total wiolat

seniority rule and the same is contrary to law.

{15 of '

That the applicants state that they have exhaus
all the remedies available to Mim and there 18
ather alternative and afficacious remedy than to

tile this application.

Matters not previously filed or pending with any

other Court.

The applicants further declare that they had not
nreviously filed any application, Writ Petition or

Guit before any Court or any obher authority or
any other Bench of the Tribunal regarding the

subject matter of this application nor any auoh

(é%lﬁp&QﬁQL,kgyﬁxﬂUA&f ﬁVhVMF

AR
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application, Writ Petition or Suit is pending

before any of tham.

Under the facts and circumstances stated above,
the applicant humbly prays that Your Lordships be
pleased to admit this application, call for the

records of  the case and issus notice to the

s as to why the relief(s)

respondents to sShow od

v this  application shall not be

=
3

sought  for
granted and on perusal of the records and after

1

S

hearing the parties on the cause or causes the
may be shown, be pleased to grant the Following

relief(s):

That the respondents be directed to re fix the

seniority of the applicants taking their CDPC held

W .
on .11 .1997 insteasd of March, 1998 arcd

— -

arcordingly fit their names in their respective

positions in the merged  saniority list af

an——

-

sring the seniority position

Superintendent consi

in their respactive feader qrade i.e.
——

— g

tssistant/Stenographer Gr. I1.

That the respondents be further directed to modify
the seniority in respect of the applicant no.d on
basis of post-based seniority for stenographer

13
by applving the then relevant rules applicable and

G rtdhra- 1
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place him in appropriate position in the merged

seniority list of Superintendant.

Py

A
*
be

Costs of the application.

23]

cant s

Ji

any  ofther relisf(s)  to which the appl

S
LA
B

entitled as the Hon’ble Tribunal may deem fit and

i DEORer .

2. Interim order praved for.

During pendency of this application, the applicant

prays for the following reliefy -

“.1 That the Hon’ble Tribunal be pleased to direct the
FRespondents not o fFill up at least 4 nos. of
wacancies in the grade of administrative OFFicer
till the disposal of this 0.A. so that the next
promotion of these applicants from superintendsnt

E o administrative Officer is not Jjeopardised due

o pirocedural defects A% stated in the

application.

: 10,  m st e s m e et e e e e e e s m

: This application is filed through advocates.
1

i

j

. i - ¢

- 1. Particulars of the I1.P.0O.

e

: i)v I. P. ¢, HNo. 526f g;;gjgﬁ»y,

2 ii)  Date of Issue ¢ 36 /) vy

4 111 Tssued from : G.P.P., Guwahati.
111 Pavable at 5 H5.7.0., Guwahati.

fe given in the index.

| | ﬁ Wk Km‘(e\w oA



17

i T, Shri Gopal Kris han Nair, aged about 55 vears
}

working as  Superintendent in  the office of the Deputy
Oirector General, Geological Survey of India, North Eastarn

nne  of the applicants in the instant

pa—
2} Y

E%aqlonﬂ Sh

ion  and I have been authorized by the ot har

~
Z
ke
L&
—
f—‘ 4
‘_d
s

wpplicants  to sign  this wverification on  thelr behalf.

pecordingly I do hereby verify that the statements made in
Paragraph 1 to 4 and 6 to 12 are true to my kKnowledge and

those made in Paragraph 5 are true to my legal adwice and T

any material fact.

hawe not

¥

and T aign this werification on this the A1 day of

.:[I)erem er, FO0O%. '- K ? %VMN



ather  unfore:

annexure-1

GOVERNMENT OF INDIA

C T DT posts/GSL/ 98T T

Caloutta-le 2R LLL2000

F o

D(PUFV DIRECTOR I GENERAL (P
~al Surwvey of India

ar%mnﬁ@l)

The Sr. Dy.Dirsector General/

Dy. Director General

o211 Heads of Department

senlngical Survey of India

HO/ER/Coal Wing/Marine Wi WR S NRS
AMSE S Training '

“mlKﬂﬁaJTaimurELuaKﬂmwfﬁhillmmgi
Banaalore Hyd

rabad/Nagour .

Suk D.P.C. for promotion to the post of Gr, ‘B’
Non-Gazetted posts as per re- classification
on revised pay norms.

S, .-

Lit has

decided to hold thv ..... DG o

ting for
oromotion to the post of Gr. "B° Mon-Gazetted post in the
aeale of Rs. 5500-90007 - acainst the

-

resultant vacancies for

the year 2001 arising out of promotion/death, 1T any or any

circumstanc

o Loth Deosnber, 200,

(Monday) simultansously all over India.

Cince a common date for Gmnu&yinq pLPLs. in the G el

o

Gazetted drads fwhlun ar e fmeder Qrade for Gr. B’

fas b“k”

ey

LJ.,J |~k1 l

in mrdw“

oS

{HFLh«FFHuw

ary action for @Ffecting ﬁrmmnt .......
RIS R 2, e e

respechive reglon,. aho ATTY .

”‘*“7 Yot
- g W

gn,kh@f”

U < (& K P <
- . . e - -
\pJL“ S, fdministrative i R
Far Sre. Dy, Director aral (P,
PR .
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568 P@ : PROMOTIONS -

2.6 Representation for S.C.IS.T. and Minoritics.—Wherever a Selec-
tion Committee/Board exists or has to be constituted for making recruit-
mcnt}%ﬂﬂ or more vacancies in Group ‘C’ or Group ‘D’ posts/services, it
shall ‘be mandatory to have one member belonging to S.C./S.T. and one
member belonging to minority community in such Committees/Boards.
Where, however, the number of vacancies against which selection is to
be made is less than 10, no effort should be spared in finding a Scheduled
Castes/Scheduled Tribes Officer and a Minority Community Officer for
inclusion in such Committees/Boards. -

Where an outside member has to be associated with the D.P.C. for
Group ‘C” or.Group ‘D’ posts, there would be no objection to nominate
an such a D.P.C., an 5.C./S.T. officer from such other Ministry/Depart-
ment in the event of such- officer not being available in the Ministry/
Department itself. ’ :

[ As modified in G.L. Dept. of Per. & Tre.. O.M. No. 39016 -
dated tbe 16th August, 1990. - 79 (S)83-Esn. (B)

~ . 2.7 In Group ‘A’ and Group ‘B’ Services/posts if none of the officers
included in the D.P.C. as per the composition given in the recruitment
rules is an S.C. or S.T. officer. it would be in order to co-opt a member
belonging to the S.C. or S.T. if available within the Ministry/Department.
1f no such officer is available within the Ministry/Department, he may be
-taken from another Ministry/Department. ' :
“ 2.8 In the casc of E.B. crossing.—The composition of the D.P.C. for
considering the cases of Government servants for-crossing the E.B. in a
time-scale of pay.should be the same as the D.P.C. constituted for the’
purpose of considering the cases of confirmation of the Government
servants concerned with the only chunge that the U.P.S.C. nced not be
associated for considering E.B. cases. :

PART 11 \Q/Xf:v\ir

PIFN . : :
FREQUENCY OF MEETINGS, \fp o
\C Frequency at which D.P.C. should mcet '

3.1 The D.P.C¥. iﬂhguldsozeicon\'cngq_qt regular annual intervals to
draw panels whic d be utilised on making promotions against thé----
vacancies og ing during the course of a vear. For this purpose it is
esswe;eoncemed appomnting authorniies to initiate action to fll
\ up«ttie existing as well as. anticipated vacancies well in advance of the

piry of the previous pan®l B tollecting reletant documents like C.Rs..”
integrity certificates. séniority list. etc.: for placing before the D.P.C.
.P.Cs. could be convened every vear if nzcessary on_a fixed date, e.g.,
Ist April or May. The Ministries;Deparuments $hould lay down a time- ]

schedule for holding D.P.Cs. under their control and after laying down
such a schedule the same should be monitored by making onc of their

TH <L
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iple for keeping a“watch over the various cadre autho-

at they are held regularly. Holding of D.P.C. meetings
elayed or postponed on the ground that recruitment rules
are being reviewed/amended. A _vacancy shall be filled in_
nce with the recruitment rules in force on the date of yacancy,,
AunJess tules made subsequently have_been expressly given Tetrospechive
Since Amendments-to-recruitment rales normally have only pros-
pective application, the existing vacancies should be filled as per the
recruitment rules in force. : :

\42 The requirement of convening annual meetings of the D.P.C.
should be dispensed with only after a certificate has been issued by the
appointing authority that there are/no vacancies to be filled by promotion
or no officers are due for confirmation during the year in question. 1)

PART 11!
PREPARATORY ACTION

1 Lo .
Dctermination of regular vacancies

0
: 4.1 Tt is essential that the number of vacancies in-respect of which a
panel is to be prepared by a D.P.C. should be estimated as accurately as,
possible. For this purpose 4he vacancies to be taken into account should
be the clear vacanci
ment, resignation, regular long term promotion and deputation or from
creation of additional posts on a long term: As regards vacancies arising
. out of deputation. only those cases of deputation for periods excesding
one year should be taken into account, due note, however, being kept
also of the number of the deputationists likely to return to the cadre and
who have to be provided for. Purcly short term vacancies created as a
result of officers proceeding on leave, or on deputation for a shorter
period. training. etc., should not be taken into account for the purpose
of preparation of a panel. Tn cases where there has been delay in holding
D.P.Cs. for a year or more. vacancies should be indicated year-wise
! : separately. :

s -

" Crucial date for detcrmining.cligibility
/ The eligibility dates for determining the eligibility of officers for
) promotion would be prescribed as under—
- Y N
(#) 1st July of the year in cascs where A.C.Rs. arc written calkendar
yearwisc: and
(ii) st October of the year where A.C.Rs. are written financiai
yearwisg. ~

) \
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es arising in a post/grade/service due to death, retire- -

|
|
!
|




ANNEXUTRE — Findps /) ik
Tos ' v ' - '.go
v ‘ B ‘
The Deputy Director General,
Geological Survey of India,
North Eaptern Region,
Shi_llong .
Subi~- . Promntion to the post of Suoerintendent.
Sir,

1

: ! I have the honour to state the following facts for your
kind connideraﬁion and favourable action. ' >

' Due to tho promotinn off A. superintendents to the post of
Admini strative iOfficer from N.5.Re glnce Yovestar! 97 and anothor post of superinten-
dent vacant due to the retirement of Smti. A. Poul, 5 posts of superintendents fallen
vacant in the Geological Survey of -India, North Eastern Reglon.

Ag per tho Gradation List of Assistant . Ag I am also an
eligible staff for congideration for the promotion to the post of guperintendent.
Needless to mention here that 4 poets of Supsrintendents fallen vacant in N.E.R. in
the month of Noveimber' 97 and it was my normal expectation that this vacant post
would ba filled up urgently. Mention hag to be made that in the meantinme, i.e. since
November' 97 vacant posts of Superintendent have been filled up by all other Regions
except by North Eastern Region, till date. '

i It ig also to be mentioned that the seniority .of Superintandent
will be maintained on All India Basis. Therefore, delay in promoting me will affoct
advoersegly to my future careser. . '

C " Under the facts and oircumstances narrated above, it i8 .
requagted that If I am oonsidered for promotion to the post of Superintendent, I may
pleass bo‘graﬁted to join respective offect atleast from the month of November' 97
alonguith other Asalstants promoted to the post of Superintendents of other Reglons

all over the éounbry.

N Thanking You. - :
Dated Shillon; ,;2 y { "/ . Yours raithfully "v
T %///’3 . R
| | e GF
' : z\.u)(,‘{l/ -.(('.-7‘( (/ :
(K. Marbaniang) (

' _ » Assistant

Accounts - II(A)
GSI, NER, Shilloug.

Q

reerl
R

Adve
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To

The 'Ste Deputy Uirector Genaral, ST o "?(

E’r/'”z.Gn ‘Aogiesl Lurvey af Indin,
‘ © ".North Lastern ﬂeqian,

._-.‘JhlllOHSQ . ) .' . ‘\\:

o Suﬁifbg -Frohqgipn L tHc post of Sumperintendent,

Sir,

1 have tha hunour to state the follawire fuets for your kin
c;nsxﬂorat an-and faveurable actien, '

h Dus te ths prométian QF 4 Superintsndents to the past of As«mn,
Uf fiser ?rom NeE.R, since Nov, '97 and angther gast of Superintancent; vagant
sue ta the retirement af Smt, A.Paul, 5 pasta nf Suparantandents fallen
Vacan‘t in the G.S.I.,.N.L‘.n., \

A3 por-the Gradation List uf Asstt, As ] an alse an elngibls staff

for song slueratisn for the promatien to the post of auperintnnﬂnnt Nemdless
tn.mzngion here that 4 post of Superintenamsnts fa)lsn veeant in N. E.R in the

menth ef NnvuLberr-97 and it Was my normal expestation that this vacant pest

suld be filled ud urauntly. Ncnti-n has te be made that in ;hi"mcantlma, O PO

since Nov. 37 vicant nosta of Superintendent have been fillsd up by all nthar
nquOHOBxccpt/ o cth Lastcrn negxnn) till data, ~

e "

\

It 13 alse te be mentioned that the aenxority of Superinteneant will

ee majintained an A;l Indig BaJis. Therefors, dcl:y in promgting me will effect

adversoly tn my Future carmer.

~

Jnaer the faots and ochunt.nccs narratrd abova, theeePBre Lt is

rrequueted that If 1 BN OnnJiLHB For promoticn to the post nf Sugerintendant,
1 may plouso oo q:nntnd Lo i}wn hotraspsetivg wuff ret ut_laust fzom the

month of Novemaer, '97 alonglith other Aggtts, promoted to Lhe ro,t of

| JUpcrlntnndenQ)onx other Renxan%, all
. - . ‘. ./__", =

Thanking Ymu,

A=
( Sentinonnl a )
Asstt, '
A=l lnB-(T)
C7<_C.S.l.,N.E.n,, s5hillnng.

aver the 7ountny.

Youra fatthfully,

L




To '>‘ ' ' : - : ' ’Mp,

Tne fz. Deputy Director Genaral
Coelagical Survey of India .
North Eastazrn Reglon N
saillong-3 -
(THROUGH PROPER CHANNEL) §
Sub :Promotlon to the post of Superintendent. ; ;
N
Cn 17th dey of November, 1997 I hava submlttqd my' I
option for the post of Superintendent f{rom Stenographer Gr. - G . ;
TI on 1:10 formula basls as per rectt. rules being I am the Y B

snaniarmost stenographer in the Grade II cadre in' NER as well } : -
@as on All India basis, It was also mantioned that on the sald S
formula basis No. 1 post was given to Mr. S.Dutta  (Now ’
working as A.0., A.P) and No. 10 post was given to Mr. S.Das
Roy (Now working as A.0. In ER) and now No. 20 post. is due
fer promotion to the post of Superintondent'rromft&hnoq:apher
stream. In this context I regret to mention that due:to wrong
calculation 1t was written that No, 10 post was given to Mr.
5.Daz Roy end No. 20 is due for promotion- to the post of
Superintendent from stenogrepher stream fnstead of No. 11 and
23 respectively. Now therefore it is further requested to
kindly consider my optlion for promotion to the: post of-
Superintondent strictly as per the racrultment rules-on 1:10
fovrmala basis, ‘ B

In the moantime, Y may add that in all other Reglons

"of GSI all eligible candidates have already been promoted to

the post of :Superintendent except in NER. As . the. gradation
1tst of Supdts i{s malntained on All India Bais, the Supdts of

NER wonld bea loosing the seniority on account of delay in 5

DPC, , S §

I therefore request you once again, to klndlf_pbnsidcr oo
my opticn and hold the DPC at the earliest.: o '

AN ;:j‘
.
iR
Yours faithfully, 8 !
: : Y . !
Dated the 23th January, 1998 A 7“”7“9' ;
e (T.R. DAS) . : i
Steaographer Gr. II 1
DDG Cell, GSI, .
NER, Shillong DR
\ L : i
Voo ERE A
{ L
] i
\ | il
P
\ B ;
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GEOLOGICAL SURVEY OF INDIA
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.Scele of Pay kK. 5500 - 175 -~ 90C0/- (Revised) Permanent : 1S3, ’remporar‘y : Nil
S1. Ko N a m “e Ref. to  Educational - " Date of Date’of Date of Date of Permt. Apott. Cffice o RESARKS
Speciel (Cualificstion birth Commence— Jeining continu- . . B
bl Kinter . wment of GSI & jits ous zppit. Post Date of :’h-ch at
i . . continuosus é&nciliary to the apptt. "rfse:;d
service. cffices. ograde or a2trache
- ' equivalernt
3 grade y
counting
i for .
seniority. .
—_— - B - ] N
1 2 3. 4 ' ' s .6 7 8 ‘9 10 - 11 12
1. Smt. M. Venkatachary Re/T sT H5SE 16.08.40 31.07.65  31.G7.65 1£.02.50 _uDC 01.09.79 SRG Retd w.e.f.
: _ - - - R 31.08.2000
2. Sri ‘n;.S. Penare - 4’/25’07— - Matcic 01.04,.42 29.05.62 2%.CS.62 111.07.95 Asst. 20.10.84 RO Promtcé. 2s A.O VWef
. ‘ ‘ N : . . - -, : 10.0€.20CC0 .
‘ ka./ Miss Lily. M. Kharmawphlang ST ' ‘. . 01.01.50 09.03.7¢ Ce.GE.74 16.086.95 LDC 01.12.79 NZR Promtd as A.O
' : : B L . . . . ) . i w.e.f 10.0€.20CG0
4. Smt. Nilima Szha - 3.A. 08.01.45- 10.11.64 10.11.64 22.0E.9%5 upc .01.069.79 cAG Promtd. as A.O.
. : : : . w.e.f. 10.02.20C0
5. Sri Gopal Ch. Poddar 2/2007 - g .Com . 23.02.41_ 02.04.62 ©2.04.62 11.10.95 Asst. 11.12.¢€¢ ZRO Promtd. as A.O.
. . ’ - wW.e.f 10,.08.2000
6. Sri Balai Ch. Sadhukhan q/z‘uvz - S.F. 01.09.43 15.03.63. 315.02.63 30.10.95 _Asst. 01.09.7¢ i Promtd =s A.O.
. . . wef. 11.08.2000
7. Lalit gr. Patnaik k/2 03 H5.S.C.E. 11.04.43" 18.05.62 -02.11.95 _._ - 11.12.84 EP0 Promtd.as A.O,
. €z.21.95 Asst.
. . . . . « 11.0€£.2C00
€. Sri Anil Ch. Sarcar Rel/5t sc I.A 08.12.¢0 07.11.64 C7.11.64 0©01.12.95 ‘upC 01.09.79 C3AL - Promté. 3s A.O.
: . . w.e.f 12 _0R, 2000
9. iss P. Santi - SSi.C. Dip. in Com- 27.04.61 10.08.E3 10.08.83 13.12.95 Steno.I1I 1.£.84 AMSE Promgd. »s A.O.
. o o puter ;-ractice c - - w.oe. £\ i0.08.200C
10 e Shred Dendiey=ifims8 g3 "‘1,»&7 L9 I FEn S Bt ¢ g T SO o8 Epo = ¢ = ZESIEEEES :.'):nu_‘-. T ..
: ) . . W.e.f 1°..0f .20CO .
1}, L_i &, C. Ghosh . - 2, indi Pragya 1€.06.44 10.01.64 1C.31.64 20.C2.96 usc C1.09.79 CHL P7oantei. 28 L0
- T S v V.l £ 10,0t . 2000
12. Scy Sisir hv. Benerjee 9/2 =74 PU, MinGi Pragya. ‘oz‘oe_gl G6.05.63 C5,C5.63  20.02, 96 uDc 01.09.79 ¢ Pra It/(;-' s A.0
Attrending the course in edical Rescue & Resuscitation Caurse in 1986 and W.e.f 106,0%.2000
/ programmme & public relation. - : '
.)—{-.__St_i..i’a:i:x.al,»Ch.. ras S RSP S 49 W 8 10 1 W U oY) U7 WP 4 Wl § Iy 3 U TS T i B U o (R i et i S A= 5] T 105 0w I £ UMD 2.3 LM b vy O -3
~ : w.c.f 22.11.20G0 !
_ - \ , i
- N . : - - - .. . I . . . - fl ‘
- g h
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N -3 . . . . ) : L. -
1 v 2 3 4 . S _ 6 7 . 8 9 10 11 ’ 11 12
¥OD/, 14, Srigswspan KI. Baner jee f/woz sc  PU : 12.C1.42 ©01.12.82 01.12.62 29.02.96  Asst. 28.01,67 COAL Promtd. as AO £09.10.2
{. X.15. sSzf Hare Krishna Pzul’ - B8A, Hindl Pragya 25.09.51 01.0€.7% 01.08.73 1S.63.96 Sceno.11y 23.1.7€ ERD-
3.16. Sri M. R. Mondal &/2003 5C PpU 07.06.42 22.C1.£5 22.01.65 19.03.96 uDC 01.09.79 ERO
4.17. sri 'Basudev Saha 7/2e92 _ 1A, Hinéi Pragya 04.01.42 7.03.€3 07.03.63 03.04.96 ° uDC 01.09.79  CHGC
$T 18. Sri B. 1. Lalwani - Inter (Science) 15.03.46 16.06.€3 16.08.63 24.95.96'.' Asst, 06.01.86 RO
€. is. Sri Hanwnan Sahai Gupta - e 15.07.47 11.67.69  11.07.69. 17.05.96 Asst. _ 11.09.56 . RO
£.20.  Sri Kitanand Sharad . C¢c H.S . 03.01.49 12.07.72 12-07.72  17.05.56 Asst. 19.07.85 W0
X 21. Sri H. Srinivss. Reddy Rﬂ =  HlSc..Praveen c 17.€1.41. 1€.12.€1. 18.12.61 03.06.96- UDC 09.12.71  SRo -
8.22. sri P. S. Dungal 4 - puc L 10.0i.44 29.C5.€2 29.C5.62 03.06.96 Asstt. 29.10.85 - »MSZ
©.23. 5ci Dilip Xr. Khanra . - 8a, Hipdl Pragys 26.04.45 04.01.56 C4.01.64 2E.C6.56  UDC 01.09.79  cHe
/60 25.. smt! Chhabi Bhattachariee &2¢%/-  B.A : 25.08.41 01.32.62 01.12.62 01.07.96 tpc 09.12.71  SRO
/1. 35, Sri . B. SomKuwur S(¢ matgic | 15.09.44 02.C4.63 02.04.64 ° 4.7.96(FN)—o- 01.09.7: CRec
73,06, woi #rancb Ki. _utta : - 3.Com, Hindi Pragy;e.OI.Ss 02.02.77 . €2.02.77 22:07.96 Steno=IT1 ,24.0‘2;',6'7 oz ie)
/3.27. Srci Amar Kr. Beznéyopadhyvay “M.Com. Hindi Pragya 06.09.52 16.2.7%% 15.02.73 | 25.07.%6 -do~ 23.01.78 coaL
X 26. Sri P. N. R.. Nair Refet. - 3a, LLB 21.01.41 20.10.50 28.10.60 - .01.08.96  UDC 09.12.71  SRO ? :
/4.29, "sri J. .Sreera.::;afu 2/20#3 SC P.U.C. ’ 01.02.42 20.G1.€4 20.03.64 03.06.96 - vDC - 01.09.79 SRO
. /5730, Sri K. Satyanarayana sc M.A. ©2.03.46. 16.12.58 16.12.68 01.07.96  uDC 01.09.79  SRO
l 1£.31, Sri H. Narayana ST . SSLC ; : 01.02.59 04.02.€1 0s.02.81 27.08.96 LDC -01.08.64 AMSE
g /¥32. Sci T.N. Raina t/2002 - Matric | | . 33.04.42 17.01.82 _37.0i.62 23.10.96 UDC ~ 09.12.71  KRO
! /8.23. Sr£i N.K. Chowla 11/200/ - Sx. LLS.Dip in 18.11.63i _ 26.C5.€2 28.C5.62 - 15.11.96 UpC 09.12.71 NRO .
; A -how PUbTRERT . : :
: rars. scion.x. Baishya . - =x 21.03.51 22.C5.73%  22.05.74  22.,11.96  LDC S 01.12.79 - X=R -
“323s. sri p.K. Saxena . 3/2ee2 - u.S. . ° 06.03.42 01.C5.€2 .01.06.62 - 29.11.96 LbC 09.12.71 . xR0 . -
2/36. Sri Suresh Xumar 7/20202 SC MA, LLB 10.01.42 23.C7.86 23.07.64 ° 26.11.96 1LoC = ° 01.09.79  LRO
,  22.37. Smt. Manika Bose S - BA © 01.07.51 28.01.77 28.C1.77 02.12.96 Steno.iII 24.02.87  C=G :
23.38. Sri G.C. Mondal ~ sc p.u. ‘ 03.03.45 10.C1.5% ~ 10.01.64 19,04.96 . usc- . 24.02.87 ciC
243%. Sri G.P. Naskar SC B.Com,Hindi Pragva07.09.51 20.0!.73 20.01.73 02.12.96 UDC 24.02.87- C=0
L2550, Sri V.K. Patil “/rease by, ' 20.11.42 20,01.82 20.01.62 07.03.97 5C 01.09.72 cRrO
26,41,  Smt. Anita Banerjee 2faeer SF,Hindi Pragya 25.02.42- 02.03.63 02.03.63 07.03.97 UoO 01.09.79 G
1742, Sri H.S. Shyamal #/30€2_ 3 Com,Hindi Pragy, 26.11.42 10.07.63 10.07.€3 07.03.97  UDC 01.C9.7¢ CHC
_ 2843, Sri Sushil Xr. Szha 4/2242. g _Com, Hi"dl Prag,20.04.42 15.07.73 15.07.73  07.03.97 voc 24.02.87 .CHG
. 29.4¢. Sri.Pulok Mukhecjee - - Ba (Pazt 11) 02.04.55 27.01.77  27.01.77- 01.04.97 Steno.III 24.02.87 C4C
; 30.45. Sri Shyamal Kr. Sengupta /03 _ Iia ' C2.01.437 15.97.63 15.07.63 01.04.97 voc 2¢4.02.87 cHO
zm&g_&“__,‘_gchmmo_y ~eg:nc:u:n:a 4 'fo_""(j_.__ PU,Hindl Praaya 0€.09 40 16.11.€62 16.11, €2 07.04.97 Asst. 11.12.%g4. é_;o Retd. W.e.f 30.09.200C
‘ ITo 7. ST B .G, RaysIu . TS FFEETSS p——— ESSareses e €5 =5e ' —
:_\ 93)5t. Sri Chendra. ttiadhab Baidya €/3:c s.a. : 15.06.‘43' 30.03.64% 36.03.€4 11.04.97 uDC 01.09.79 C2AL wing
X49., Sri Apurba Kr. Guha Ked£ - - g.Com C9.01.41 20.27.63 20.07:€3 11.04.97 unc 24.0z2.87 0
\3:9{(\,,.1 Sunil Ghosh * . -  B.Com 23.12.55 05.07.7¢ 05.07.74 23.04.97 pc _ 01.12.79  NER
, ‘33,5.» Sri G.K. Sharma - " H.s. 12.12.47° 11.77.69 _‘11.07.69" 24.04.97(A1) Asst. 11.09.86 wRO
: O G VRV L S CPED ST~V R B 3¥ 7NN § L V- S U MY T Y o N e o "4v—.-r‘_’3—(~.’ A f..;_- iy -Gy
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4 5 " 6. 7 - 8 9 10 11 : LT

T e T R T G T S e U NIng L Fragya 7/ roes—ry= 742_"l2?01.61“""1"5707.61 "_01‘?05.97(;&!?:'0(:}—\2*‘;_.—6?73- CRO i
fe L om.z. Lirhod ST s.s.C 15.12. .01, o :
»5.  £ri Rathindra Math surman V- gLA., L.L.8. g/20°7 xz.ci.ii 21.07.22 ;Zg‘llZi gig;:; : tgc 0‘1.12.79 re
55, caeSPT.M. Samanthacan - . SSLC. ‘Pragya /e/%e®r 01.10.51 09.12.62. 09.12.62 01.10.97 oo gé:?gﬁz? §3at vins:
57. sri F;..D. Astadikapalakan - SSLC C2.06.52 30.04.73 3(').0-‘.‘.7_3 02.05.97 Steno.ITr 23.1.7¢ SRO
St. smt. Parvl Bala Sikder SC sscE < C2.01.48  16.09.75  18.09.75 05.05.97 UDC  24.02.67 cuG
-597  Sri Ranjit Kr. Biswas - S.T. Hindi Praven £/217°X 05.02.i2 05.07.63 05.07,63  $5.C5.97 UDC 24.62.87 o
6C. Sc1 Salil Chatterjee - 'B.com (Hons.) ' c7.cl.€<  28.11.88 2s5.11.E8 65.05.97 Steno.II° 01.09.91 Cuc .
€l. Smt. N.C. Kalpavalli -~ Ma : RelZ: 06.06.40 10.G5.62 16.05.62 16.05.97 UDC  01.09.79 SRO  Retd. W.e.f 30.06.2000
62. Smt. Purnima Ghosh -  s.r. $7/2©226.05.42  12.11.63 12.11.63 - 01.06.97 . uoc  24.02.87 cuQ
€1. Shri Biplab %r. Sarkar - B.A., Hindi Praveen 9/H Ol.Oé.zi 16.01 .64 16.01.64 01.66.97 unc 24.02.87 cuQ R .
64. Sri Achin Mukhopadhyay - s._r. Re(£.01.03.¢0 14.01.64 14.01.64 09.06.97 UDC"  01.09.79 Coal Wing Retd. W.e.f 31.07.20CO
65. Sri A. C. George Kurty - ssLc _ 23.05.52  26.04.73  26.04.73 C9.06.¢7 LDC  01.12.79 Tr. Iasct. '
66. Sci B, Lingamiah " =~ H.s.cC. ' 4/€x $3.04.22 '04.03.63 04.03.53 27.06.57 [ oTed 01.09.79 SRO .
67. Sri k. Jynadhenacjaryulu - SsLC. ‘ q/ 67 20.09.31 01.05.63 01.05.63. 01.07.97 , ‘voc 01.09.79 SRO
68. Smt, Mita Purkayayastha - B.A: ' © 09.03.48 .06.09.75 0€.09.75  09.07.97 usc  13.ci.72 NRoO
69. Sri S. Shyamkimar ’ ST P.U.C.- - . ’ 10.0¢4.47 0i.01.70 0:.01.70  28.07.97 LDC  01.12.79 SRO
7C. Szi $.3. Verms " - . s.s.c. 11/02. 19.11.42 $5.01.62 'i5.01.62 28.07.97 UDC  0:.09.79 CRO
71. 3:i 3nin Ron-an Ces - H.s, 'Hiné;.?:‘c:_:‘*_-a C.C3.52 01.C7.6¢ Ci.C7.69 - 01.98.67% vee 24.02.€87 st
72. =i 5.2, Cho:zh - Q.Com(l“é:t;l‘)?‘..?rngya 15.03.49 3¢ T2 30.01.72° 21,1C.,97 vec 24,02,87 cCHO
73. Zri Sentiranjan 3iswas SC  E.rF, Hindi Pragya (cfi-& 05.01.41 23.07.62 23.0?.52 -01.08.97 ’ (35T 24.02.87 CHG. R
74. Smt. Jyoti Chinnaiah sc  ssLc - 15.07.50  24.0¢.7¢  24.04.73 ° 06.08.97 UCC 12.12.84 AMSE
75. Zhii N. C. Warjarci - S.s.c. ’ © Relf. 13 06,21 29.11.62° 29.11.62 01.69.97 ~ UuDC 01.09.79 c=0 .
76. Smt. K.M.Ramctake SC  B.A-IL C Rel£-03.09.40 01.05.63 01.0:.53 © 29.09.97 -¢o~ 01.09,7% CRO Retd. Wef 30.09.20C0
77. Sri P. Prabhakaren - Pre-begree(com) Relol 15.09.40 04.03.62 ©4.04.62 . 30.09. 7 Asstr.nr.1n’sy MeTine Wing Rete wee 30.09.2000
78. 'Sci T.X. 8asu Chovchury - P, 05.09.45 19.05.64 19.05.64 30.09.97 -do~ 11.12_.84° .Hatlne Wing
79. Sci Machab An. Chakreborty - S.r. - ¥/#7 17.07.41 08.02.53 08.03.63 01.10.97. U.o.c. 91.09.79 Coal Wing |
0. "  K.N. Acharya - - s.s.c. - 18.05.47 13.12.65 13.12.65 21.10.97 -do- 24.02.87 )
€1. "  Dhurjati Murherjee - Class-x R 10.10.54 12.6e.76¢ 12.08.76 21.10.97 L.0.C.01.12.79 - o,
—— B82. * K. Shankaraian sc p.u.c. © 5/712 18,05.42 20.03.64 20.03.€4 . 04.11.97 U.D.C.01.09.79 - SPO
/83. "  G.D.xelapur= -  B.A,L.L.B. 4/0/ 25.04.41 03.04.63 C3.04.63 07.11.97 -¢o- 01.09.79 . c&o )
/ 4. me. waneed | ' T WBRRLETEAADEsIT Rel’ 01 07.40  03.02.61 03.02.61  09.11.97 Asstt.07.03.86 AMSE-Retd. Wet 30.06.2000
L B SPEY A RTontc . o msse 26.09.34__05.07. 65— 0507 ecc p— =
ChshenSiyers T === e S
ru - - V. -11.97 Asstt. fl.e? v WRO
- * 7
o : S Ta, a0, s toexw .
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69" s Gopal Lek Shorms 118703 =S, 15.11.437/ 02.05.64 6.64 76.1i:97 U.C.Z. 01.08.54 20
£6. Smt. Becla 3hz tt.,charjec w/for- s... —iﬂci Pragya 29.07.41 "20.C2.62 20.02.62 ~ 01.12.97 -éo- <09.12.71 - ERO -
€9, fi Arun iir. Indu t1/67 - 1.Co 04.11.41 19.11.62 19.%1.62 28.11.97 -do- 09.12.71 tRO
90. Shi Arebinda Kr. Chor  #/0Z- s-:i. _ 17.01.42 01.12.62 01.12.62 15.12.97 _ -co- 22.0€.73 £r0
91. Shi M-L. Sharme &/o7 - tiatric 09.06.4;"‘5’.13.@7.61,," 16.07.61.. 13.61.98 - -So- - 01.10.67 1RO
c2. Shi H.X. mazari- §/03 - setric, Pragys 2(:'.08-43"' 53.01.62  23.01.62 ~ 12.12.97 -6~ 09.32.71 1RO
93. Ihi L.K. Kspoor 2/#7 - intec ' 20.02.41 21.03.€2  2i.85.62  15.32.97 —éo- 09.12.71 2RO
94. ©ni Pracip K. Ghosh - - Class-X c2.01.46 21.06.71  21.C6.71 19.12.97.  T.O. 22.01.78 ST
s Shi ‘."_e.:ék tiath .Cnowdhury 4/o2.. Zlass-7, )- Praveen0g8.C4.42. 27.04.64  27.04.64 19.12.97 -co- 22.01.78 c20
o6. Mise. Pritirana Taran - = 3.4 17.08.48 18.08.71 ° 18.0€.71 19.12.97 L.C.C. 01.12.79 cHe
97. S#i Gaganencra Nath Ghosh - 3.Com. 19.08.52 .'x5-12.71 15.12.71 19.12.97 -do- 01.12.79 crl
# 96. Smt, sendéhys Aani 1ajumder £I  3.A #indi Pragys26.30.52 0'6.'12.71 - C§.12.71_ 01.08.97 -co- 01.12.79 cHu
99. Smt. Sushame 1;ondal (Biswas)EC  SiC 18,G1_50 1s5.12.7M 15.12.72 19.12.97 -do- 01.12.7 G %
100. <ri Prabir Roy - H.S 19.08.54 15.12.71 15.12.71} 19.12.97 -do- 01.12.79 cua
101. - Sri k.C: Szha ¢c 3.Com 20.03.4e. 17.61.73  17.01.73 19.12.97 ° T.0. 7 01.12.79 cHT
102. Sri Asit ®r. Las g/03- »u "01.09.43° 01.02.72 01.02.72 19.12.97 LtC. 01.12.79 CHE
103. Smt. Sixha u‘wettac..':—_‘,ee - U 22.08.47 01.08.72 C1.08.72 19.12.97 -co- .12.79 CHE
1C¢. Sci G.5. Maske’ - aicic £61.07.4¢4  30.10.63 10.10.63 01.7:1.98 vzC - ©1.0€E.E4. \MSE
105, Sri N.D. kaviucer sCc 3.Com 1¢.09.52 _13.02.76 13.02.76 01.2i.98 j3.1¢ 01.12.289 Tr. Iastt.
2 106. . Sci monigopal Das " sc 3.A. : j16.08.44 0E8.07.54 0c.07.64° ©06.01.98 -¢o- 01.10.65 RO
% 107. Sri Bikrewma =&h .. ¢T atric 01.07.46" 01.01.:35 01.01.65 31.03.97 vocC 01_.09._'79- RO
108." Smt Kzmlesh Maihotrs © - s.A. 25.02.434 10.03.69 10.03.69  03.02.3S° LoC 01.12.79 RO
105, Sci Sui. nehrotrs &3~ s.a. -a.06.437 "22.01.53 21.01.63. ‘01.02.98 —Go- 01.09.79 kRO :
110. Emt. Indujerasch - A 25.12.55  23.05.85 " 33.05.85  16.02.98  ASStt. 01.04.885 kRO
111, Szi 5.V. ‘Gavali Fo7- 2ic 04.07.41  24.C1.63 24.01.63 . 27.02.98 (55:Ye) 01.09.79 CRT
1.2, Srim.D. Tomer RetZ - c:c = 21.06.41 24.01.€3 2:.01.63 27.02.98 —co- 01.09.79 cxo
<Y \/er G.X. Nair ) . - =mILT 12.02.47 06.09.74 ©5.09.74 12.03.93 1pc 23.01.78 RER
y/ vimt. ®. r’arbaniang ) ST B-A. 28.09.50 12.08.74 12.08.74 12.03.¢6¢8 -Go- 03.12.79 HER. .
\;{(5. ~Eri Sentimongia A0 o~ st #sLC 01.03.56  23.12.74 23.12.74  12.03.92 -co- 01.12.59-  XKIR
116. Sri mazéan Kr. Bharati 3C  Ben. 02.06.69 - ':bE';'O‘-E.c-;9 Cs.09.E9 24.04.98 Sweno Gr. 11 06.09.91. cHC
117. S<mt ahamaya chekreborty - 3.A. (Pare-1) 1..0e.47 05.02.72 €3.02.72 .Cs.98 o 01.12.79 ‘T
115. 5m¢ Marata 3zrdhan - k.S. 05.06.53 14.08.72 _ 13.08.72 24.04.98 7.0 23.01, cn
X : g ey o} —re : = s e 0 vrom o s e 4 Fiaty | mimanan: 3t o €3 — 23U —
120. Gori hetai Ch. Das ~ uc PLu. 01.06.45 19.Ce.72 19.08.72  24.04.98 . -vo- ©23.01.7¢ o
121. Sri Irshad Hussain 3703~ ¥, LL3, 3L 01.03.43 19.01.63 19.01.63 29.04.58 [V ¢1ee 01.09.79 NRO
122. Sri S.S. Halder RolZ éfet vc B.A. 03.06.41_  12.10a0¢ "12.10.64 29.04.98 UCC 01.09.79 . Coal Wing
123, Sri .1rmalendu Koy /Qc[ - .7, 07.06.40 07.02.53 07.03.63 30.04.98 --co-~ 01.09.79 " Coal Ying Retd. wef. 2C.0E.2000
124, Zmt Thinu cho-adhgrl'; 2/02~ Zh, Hindi Pragy3 02.02.42 02.03.62 02.03.63 320.04.98 ~-do- .01102.79 : Co.ﬂ wing
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125. €ri Dilip Ke. Halt - B.Com 07.02.51° 26.01.73  24.01.73  30.04.¢5 L.n.c. ci.1z.7¢ & CE ’
‘'12¢. Sri manabendérs Sehs sc s.r.- i£.01.48 13.06.7z - - 13.09.72  30.C4.28 | =.0. 23.01.76 - T

127, Smt. Halpena Mwpkherjee © ~ — | BLAL . 06.05.51 01,C$.72 c1.02.72 30.6s.¢8 -co-~ ] 23.01.7e . CHL

i28. tmt. Lachiivrs itra ' - preced Cilezss-I 3i.07.52 12.08.72  1€.0£.72 30.Cc4.968 . 7T.0. - 2:.0:.7¢ . CZ".C_ :

129, Smt. Ava Cas N -~ lin, ](inc‘i Préicva ’ 317.01.42 22.63.75 22.05.175 30.0:.¢8 L.L.c. - 1.12.79 . CR: :

130. Sri-Gopal Ch. Sarerjee = - PU_ .o-'f"i 15.0e.49 -0-.09.72 - ©€5.05.72  30.0¢.¢2 T.0. . . 23.01.7& .  C¥3 |

1317 emt. Bibha Rani Kar _SC. £3CT, Hindi Prscva O€.11.%45 0:.12.7% 01.12.72 06.05.08 L.¢.C. 0i.12.72 CHs : -

132. Sri Ciptendra Nath eitrs -  B.A. #inci Pragye 14.09.48  37.01.72  17.01.73  14.C5.9¢e -co- 03i.12.79 cue

133. sri S.©_P. Sinha | = B.A.. Cersz.  24.13.40 02.120€3 £2.12.€3 °-15.05.98 w.p.c. 0i.09.79 . 3D Betd. wsf.30.31.26C0

134, 2ri1i.8.G6. Tilox  ° . -TssiLCc . G3.04.44 10.04.6€3 10.04.63  25.05.S¢€ “Jo-~ €1.03.79 SRO :

135, Smt. #.S. Shen - B.Com v © 25.0e.49 ° ©3.12.7i _ £9.12.71 12.C6.o8 ~éo-_ . ce.ol.e

136, Sri L.S. Xcaihze ST B.A. . , ©1.03.5¢ 2:3.12.74. 25.12.7¢ ©6.08.S8 L.D.C. . 01.12.79
\\1/34 _47i Prabha: Ch. Las © &C EKLLC Hinci Pracva 11.06.48 17.11.75 17.13,75 - 03.03.57 -Zdo- . 01.12.79

\yﬁ €ri T.R. Ces ’ - B.A. - C1.10.5¢ - 04./01,€¢ G4.01.€4 27.03.€8  Steno. IT . - 0i.04.88

139. Sri £.S. Cheprs © - Matric 7/03 02.c1.43 22.02.€z ' 22.02.62 19.Ge.ss U.p.cC. 01.09.79

140. 'Sri S.D. Mishra ' - M.AL LLS  ABef3- 15.10.41 .- 14.01.€3 14.01.637 " 18. oé.se léo- - 01.06.79

141. Sri Babulal Shzrma - H.S. 16.07.46 ©7.07.32 07.G7.72z - 21.08.98(sX) -co- 09.01.85

142. Lr. C.C. Sherma S- H.s. 17.€2.50 ©07.07.72 $i.67.72 . 21.03.98(,...) -do- 0°.01,€5 )

143 sri Naou Lsl tieena - - ST H.S. 02.01.46 - 22.01.72  22.01.72 - 12.06.95  T.O. 23,01.78. - wRo _

144. Sri Abrasr Hussain - H.s. Reft- ©01.01.41 2£.01.63 , 24.01.83° 16.09.98  u.D.C. - - 01.69.79 °  HID Retd. wef. 31.12.2000
X716S] Sri Heri Presed sc 5.AL . .. 702~ 01.c7.42 0&.06.64 05.CS.€5  02.06.€7  L.D.C. -  01.10.65 S :

146. <mtl V. antony - ossic 06.03.53° 21.67.75 2i.67.75  23.09.58(.x) Steno II  01,03.€5 K2C

147. Sr4 K. CGurumiithy - ‘ - M.Ccm Divioms in - CE.06,49 19.1i.6€9 (an)i1e.1:, 0(,\1\)7 16.¢8 L.C.C. 01.12.79 - SRC .

. L. . Lebour Lews . . . - . . X . .
146. Sri Saswata Chatterjee - . B.A.. - Cz.1z.46 3i€.10.65 1€.10.€5 0:.12.58 U.D.C.. 01:09.79 .  ERC -
.
* This Senlority List is p:epared on the bzsis cf L[OPT U rKD.20011/1 /26-Estt(D), cated 30.01.57 ) ) ‘ )
7 * > -
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" The Dy, Director Genera]
Geological Survey of India,

R I

; would like to bring to your kind'attantion«;
to the following facts for your kind pPerugal ang
consideration thereof ; Fiafi.y

1« That Sir, I have beep Promoted to-the‘pogt of oo

!

North Eagternp Region, ST P 3L‘rﬁgxggﬁ@§” j
Shillong-793003 R e e d el 5
) , - St LY re Thwaly, |

, i Im Eangurah ppe 4

(Through Proper Channel) . .ome b 20y B

i Sub 1 Fixatioep of seniority'to_tha;postuofﬁmm“imm,;

| Superintendent, R S poat i
- » T Lty {py #viens .
Siré, e U R et ooy abia 2:
' i

-4

i

AR

uperintendent-from‘the stenographer*stream

on 1110 formula basis ang Posted: to OPtArunachal
Prade*s:h-;-—*ftm’g*‘a’iﬂvfd’éwrder NG, 6431/27’3’373’0?5
Rectt, dateg 12th,March,1998.”Accordinqu'onf“*f5;%
release from the office of the:Dyr%Direato:aﬁ;- A
\8eneral, gsr, NER,-shillong I joined in.the
Office of the Director-in~Charga,-GSI.-OPtAgPp

BEURNITY

'..l . vy ”‘?"f!}d

2, That ®4r, it 14 learnt from a"reliable*aourcef'

o -that my name was ghown!at g}, no.”S‘in*thohﬁ, L

D.P.C. Meeting. 1p, this context,iI“amito‘mgntion-"‘§

that while Promotion to the Post of "Supdt, 44 P

considered from 8tenographer stream on 1510 o '
formula basis, name of ‘the stenographer shoulg
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on 4.1.1984 in the P3Y scale of ,425+700/~, The

. 8ald pay scale was revisedAthxhnxxxhxaxnxcx y
on the recommendation of Vth c,p,c, t0 B,5000~

- ‘8000 w,a,r, 1.1.96. On the Oother hand the "



p
‘/ -
s

. The 4 other Assistants were promoted to the

post of Assistant (comparable grade to stenographer
Grade)i.,e, the previous post prior to promotion of :
Superin@endent weeef. 23,4.90 & 2644,90 respectively.,
The details of the seniority position in respect of .
Asslstants who have been promoted in same batch

are furnished hereunder :

T
L

T

Bl.No. Name " : Promoted to the post u
: e of Assistant (previeag .
grade and comparable " .y

Ly

to stenographer a:.II.Fﬁ'E

' - rod peraegl nng
1  sri G.K.nair | L 23,04490
2  Smt K. Marhaniang v 23,04490 .0 .
3 Smt, Gentimongala Ao - L, 26004090, |
4  5ri L.S.Ngaihte o {’~§Lc§?16?9§5?935?2:§%‘ ?
\ . >( (N \J\. - g ”

whereas I am carrying the Payscale which wag’higher :@
than Agsistant upto 31.12,1995(but it has beaen: s
brought at par with stenographer’ GrelX weaef 1.1,98 s
i.8. M, 50008~ to. Ri. 8000/~) since my joining f.@s | |
weeosf 04,01.1984, 3and the other promotees from the .. o
post of Asslstants was carrying the comparable''poat:di.

?&3&5&3%3f342% & ZQLQL%Q only. (Seniority lists as on “;
eld, .0 Stenograp ers &'ﬁsﬂiﬂtaﬁtl‘ﬂnaloaed). 5

Under the facts and circumstances stated above,

it {= requested to kindly fix my seniority.to.the Lo
post of Supdt, at gerial no. .1 among the-prnmoteosan‘ }Q'
in that batch as was done in earlier cases who . i
were promoted from stenographers mentioned above on
1110 formula basis as well ag considexing my length . .j
of ecervice to the previous grade i.a. stenographer., 4
which is comparable to Aasistant.grade..q/ﬁqgi a. P
: - ' ' ML T e ana .
Thanking you, Gl rgn s Yoo c"lﬁ Abanw i

W

L daSaiBealy

Yours‘faithfuyly;‘ a

Enclo i As stated above , \ ﬁkgbﬂa4 T
Dt. 24,09.1998 (Te Re DAS) T iy
Superintendent, OP AP,

A . Gs1, Itanagar (presently
1 en deputation to the CAT, 1
e CGuwahati Bench,cuwahati[ '1
{
I
I

-

4D | G
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LR TN

J ,_o .Nm 3 8 w, : mwmwc.nHHH 27:01.78 Potlicaiizn,
23.01.8 1£.19.96 < II  01.04.ES Findi Cell,
1.03-85  18.10.96 3is00-I1 31.08.91 Pelzeoniolopy.

e S e el r - -
fﬂO“-“ .U._. w..nM : m.M:MQUO‘-—MUIM\(HMU\' (HH.HU Iz~ I3 IR m\ m':..aﬁ .H & MUM“'HH mmﬂltH.h.a..hrm o, w.-..“mc.mn\un\uﬂ. .

_ Totald . of Foeis : 12.

; . mr Lo S nm.. S . o . . e Pers Lebuur e _x212._. ’
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* Zhri Tarit Fp.Das .
. - Mn.'..ln R 2 o)
- L 01-10-58  04.01.84 C4.01.64 04.01.84 = Siemo-II  01.04.65 D52 Geis.
i 12.11.50  2¢.907 75 _25.01.76  02.01.&, Stzno-II  C1.04.83 Opa.TZ.

3. <hri P.Z .Ehowmilk .
owT —~ P.j.trig. £.35.55
| N.q- \N'.ﬁ.d.u.r Hucwm.mwmﬂgﬁﬁmh‘mmﬂ .. i s o N C.Q.I.IM.MU ‘—Mso‘— cqm . . A—W.Od.-\m od Q:OWQPM . mﬁ\l.n.u\.lHHH NW.\V;_ -‘Nm H-ua....i ﬂwlmv'
5. &nri Bl & L. 2%:12.56  05.05.7% ..05.85.76 01.03. g5 .mﬁw.fﬁ 01.04.23 Che—ical

) © v9Ti ijoy Fhattecharjee Z.3 :
= DS Imons(Frasse & 2 S . . |
(Fragse) m“;o‘...wo £3.01.85 20.91.56  20.01.86 Steno-I1  01.24.88 Jgn.Pa{m
€ruvziion 1o Incoke Tax Sot 1e3ent Cow -wmuwun.. s8lidsnal fe . = 310

¢ The: o .
> Suri P.L g , _
: - .. .
T -~ 4 . i ] ~ . - - N
7. fziios eene Chosh . - - 24-0C 21.11.78 21.11.78  z292.g7 _ S4e09-IT1 C1.27.88 Feimin
_ ~ T . . - VEY 24 vl e DO T 0.
S Shes . sl ’ 11.37.553 e ! . =
. IR Grandge - EZ AL AR ARG i R o - AN . <o -~ - - - - -
. . .c-..m..lur.aw Le - .t o€ 116 \ ~ 3 . 1% ON“../w. 5 I eno-IZI O 24,28 mnu.m.«.muw.
T1 dizaderi Sekhar Dher - 1. LR 95 ad 25-05-53 . 2teno-1IT 04.01.90 Eagi. Ceo
" N . - . 3 ~ szl e 7 JET. Uenl.
. ucnudng d@.u 48 Or..rl O\N ' -:.d J)IJ.‘ b 18 o} ON Uln;..ll.
- . i = b Jdoemals S 20 L% s RPN

€
FEFLTupak KreShoma | ~ E.0oa. me. - y.psied . .
¢ 2T R .QNWQ .ol 5. 5.0 ) ., . :
. . : ‘ « 33.9%.91 ,_O..%..V‘N : - - wOUAhuanw
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J. .T2lakdar

gErzée” uatiag:,
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Joro T -

.uo.j.ﬁN ‘.mq..om.ﬁo

PI(ilindi Pregra) - 041178

EIC(Hiadi rregs

25.13.52%  04.11.78

01.93-479 - 01.11.73
20.0/4.521C

27.03.52( 01.11

12.02.7G

-

T o e

Ior se

24.04.62
39.04,90
14.93.51
13.04-92
10.04.52° ° .
0<.04.52
26.0.52
16.07.92
6.0/ -G2
. 11.01.93
©13.95.93_ -
1 10.05.S3 -
1&.02.95
22.02.95
£0-02.55
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IN THE GENTRAL AIMINISTRATIVE TRIBUNAL

GUMAHATI BENCH :¢: GUWAHATI.

O.re NOo 413 OF 2002

5 - %
#. A T.. Guwihati Bench

Filad by

;i’}v}g Wb
(A. DEB ROY)

C G

Sr.

2hri GeKe« Nair and 3 others.

eesee Applicantse.

-VS-

Union of India & others.

seese Respondentse.

In the matter of ¢

m@ Statement submitted by

the re sﬁondent Se |

The humble respondents beg to submit the

itten‘ statement as follows $

That with regard to the statemént made in

para~wice

para-1,

the application the respondent beg to state that there was

-

vacant post of Supdt. as on 01.11 yzL_(four ) Supdts. fron

i
_NEH were offered promotion to the post of Admn « Officer vide

|
’f&
f

‘\‘

|
1
!
|
|
1

-

radant in NER on 10.11.97, 11+11497,—17-+11..97.and 19..11.97

e S e et——

haed ‘JM"ﬂ

1,Eioe Memorandum No, A=32013/A «0 ./97/19(A Yvol.IIX deted 02.11 97

A copy of the said O.M. dated §+11.97 is amnexed

herewith and marked as Annexure-I.

1N

——— Eh

: seQuence on their acceptance of the offer of promotion and

‘their joining to the post of A.0. 4(four ) posts of Supdt. fell

A copy of the notification of their appointment

t0 the post of A.0. is anneXed herewith and

marked as Ammexure-Il.
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"Action was initiated to convene DPC for filling up the posts
o of Supdt. falling vacant due to promotion to the post of A.0.
| Efter completion of all the 01alities required for holding

. DPC, the DPC took place

an 4.3. in which the applicants were

.promoted to the post of Supdt. The contention of the applicant

R i

‘that there was a uniform dated d fixed for holding DPC on 01.11.97
‘are hereby denied. The instructions for holding DPC of promotion

o the post of Supdt. on the safie date throughout India as a

———

whole was started on 3.7.2001.
. \/-_.

A copy of the directive for holding DPC on the
same date All Over India from 3.7.2001 onwards

is annexed herewith and marked as Annexure $III.

2e That with regard to the statement made in para
29 39 he1y 4.2 and 4.3, of the application the respondents beg

to offer no commentse.

)

3 . ’ B ' That with regard to the statement made in para 4-4,'
) /‘;,b-f"{he application the reppon{lent s beg to state that the prior

~

t0 reclagsification of posts in G<S.I., the post of Superintendent

wag classified as Group 'C’ (Ministerial )» Reclassification of

B

( ihé posts based on the revised norms of Pay Scale was notified
/ vide Ministry lc;tter No. 3/1/99-M.II ,' dated i-f_ﬁgm ianhich
fohé post of Superintendent is reclassified as Group "B’ (Non Gazetted
| A copy of the Ministry letter No. 3/1/99.II,

dated 8+6.01 is annexed herewith and marked as

Anmexure=1V.

4. That with regard to the statement made in para 4.5,

of 'xthe application the respondents ‘beg to state that the

1‘
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.-3-.
recruitment rules for promotion to Superintendent envisages 90%

from the grade of Assistant with 4 years regular service and 10%

from the grade of Steno-II with 4 years regular service. The

L

ration of promotion is 9:1. ¥

.- .-
5e That with regard to the statement made in para 4.6,
of the application the respondents beg to state that the department
directives for holding a common date of DPC for all Groupjp:;ig
(Non Gazetted ) was started from 3.7.01 onvards. The directives
was issued to all regions vide letter No. Ty. Misc. Re-classifica-
tion of post/G.S.1./98/194, dated 22.6.01. Prior to 3.7.01, DBC
were held at regional level depending on the availability of

vacant post in the regions.

6o That with regard to the statement made in para 4.7,

of the application the respondents beg to state that the averments |

. made by the applicants are denied as the provision of holding

.‘/,

d

. the DEC prior to July, 2001 rested with the HODs of the Regions,

the Superintendent being a Group ‘'C’ post. The respondent beg
to state that the decisions for a common date in holding DPC for
promotion to the post of Superintendent and other posts reclassi-
fied as Group 'B' (Non“GaZetted } was started from 3+7+2001

————

onwardsy the ‘contention of the applicants that a common date
e

for,héiding DPC was fixed on 1.11.97 based on mere assumptions

-
4#hich are not supported by supporting documentse.
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7. That with regard to the statement made in para 4.3,

of the application the respondents beg to state that the preroga-

~tive of holding DPCs in the grade of Superindent prior to July,2001

re sted with the Regions, the post being in Group °'C' cadre.
- The respondent beg to state that there was no

ot
general notification issued for holding a common dat& DPC on

j1f.’.1'1 «97 for promotion to the post of Supdt. The decision for

~convening DPC on the same days for promotion to the post of
Group 'R' (Non Gazetted ) was issued wmder vide letter No. Ty. Misc.
Reclassification of post/G«5.1/98/19A, dated 22+6.01 and the

relevant portion -is reproduced below ¢~

"It has further been decided that since the Group 'S8
(Non Gazetted ) posts as per %vised classification

are feeder grade for Group 'B’ (Gazetted ) post, the

- — e . i P TR,
o e -

DPC for promotion to these posts of this Group 'B'

(Non Gazetted ) post be held on same date to facililate
availability of equal opportunity for their further-
ance of career ;z;;:)sbé;:t‘- Keeping this in view, it

has been decided that henceforth all DPC for Group 'B'
( Non Gazetted ) as such the posts which are the

feeder grades of Group 'B'(Gezetted ) will be held on
same date throughout G.S.I. as a yhole. Abcordingly,

it has been decided that DPC for Group 'B'(Non Gazetted )
posts only, which are feeder grade for Group ‘B’
(Gazetted ) to be held for vacancies up to 31.12.01 %
will be held on 3.7.01. All the HODs of Regions/
Wings/CHY may hold the DPC for promotion to these

posts on 3.7.01".
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- 8, That with regard to the statement made in para 4.9,

| of the application the respondents beg to state that the abplic:ants
is based on his own imaginary contention. Since the post of Super-
intendent in 1997 was in Group 'C' cadre and the appointing authority
were the HODs, the dquestion of determining their seniority position

j on all India basis does not arise and the seniority of the applicant
fixed on the basis of their taking over charge in the ﬁegion has
been correctly assigned based on the then existing rules in vogue.

The seniority position of Group 'B' (Non Gazetted )

which are feeder grade for Group 'B' (Gazetted ) post was assigned

ag per existing rules and regulationse.

‘9- That with regard to the statement made in para 4.10,
of the application the respondents beg to state that prior to

j issufance of directives for holding DPGC on same date effective
from 3.7.01, the regions could convene DPC for promotion to the
- post of Supdt. based on the availability of vacancies in the

particular region after following due proceduress

10, | That with regard to the statement made in para 4.11,
- of the applicatlon the respondents beg to state that S(five ) posts

- of Supermtendent,__fe,ll_vacant_inﬂN.orfch Fastern Region, 1 each on

—

10011097, 11011097’ 17 11097 and 19 11097 due to promo‘blon Of

peo—— c— o

(four)SugEt 0 the post of Admn . Officer and on 31.12.97 due

B

| to retirement of 1 Supdt. DPC for resultant vacancies_ was ? J.nltiated

—— I Ay g 2 Y =

| in time and after following due procedures the meet ing of the

| ——— -~

| DPC was held on 4.3.98.
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11. Thaet with regard to the statement made in para 4.12,
of the application the respondents beg to state that the seniority

position of the applicants have been assigned correctly.

o

12. That with regard to the statement made in para
4413, of the application the respondents beg to state that there
- was no vacant post of Supdt. as on 1 11.97. The question of

fixmg their %WMW 1.11.97

does not arigﬁ.

o
- 13. Thet with regard to the statement made in para

5e¢1y 562, 543, 5S¢4y 5.5, 546 and 5.7, of the application the
re spondents beg to state that in view of the facts and circum~

stances fumished above, the grounds cannot be sustained.

14, That with regard to the statement made ‘in para
]
6s Ty 8, 9, 10, 11 and 12 of the application the respondents

beg to offer no comments.

verj.ficationcoo. TEEEE
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} I, Shri . 5= Sy, £ALLIE A , DPrésently

' vorking as Kegiomal Addminisbilive e 1deing daly
‘ a‘uthorised and competent to sign this vérification, do hereby |
éolemnly affirm and state that the statements made in paras
a,g,ggingﬁ/a,/wbare true to my knowledge and belief and those
made in para | & aa?d %3 being matter of records, are true

to my infomation derived therefrom and the rest are my humble

submission before this Hon'ble Tribunal. I have not supPressed

- any material fact.

And I sign this verification on this ¢» th day of

Juﬁy) 2003 at Guwshatie.

&f R, Salllong
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‘? Tl j ' ‘ FAX_MESSAGE
by g ' GOVERMAENT OF 1FDIA
(ol o + GegLOGLCAL SUIVEY OF TNDLA
by oS . CHOVRRIMNGI [ LANE: :
1 CALGUTTA — 700 016,.—4 R
Noa /A—32013/(AO)/97/19n(Vol 111). Dated 4 . Uo.11 1997
v-l'&""“’ i Mewv""‘
LM E EMOR A MDD U M. M~771,“,AH“H_

sy . ISR

o On “tho rocommondation of the D P C., the Director Gpneral,'b.u.l.,
[is pleased to approve the appointment: of <the fol}owing:superintendonic™

to tho posl of Administrativo Officer on’ promotion on'pay accoxdingilo
rules in the pay scale ofIL. 6,500-200-10, 500/- vith tneir pO; stings?

.}.ulo-; e A Prooont placotw” . Posting-on
No, N a m '@ ;‘ ‘of posting., "+ °  promolion’

01, Shri P. K» Das Majundor. " 'CHQ, GSI,Calcutta, ERO,GSI,Calcutta,

J shrl R. K. Banerjoo. - CHQ, ST, ‘Caleutta., CHQ,GS5I,Calcutia,
" Shri Me Ganga Rajus : ./ Coal Wing, G.o.l., CRO, pn.I4P, Dhopal
‘ oL . OalCULtao bou.Io
5mt. M. Kharmawlonga "NER,GSI,Shillong. NER,GSI ghtllong.
“Shrl Sambhu Nath'Saha. -".CHg, GSI,Calcutta,  Coal Ving,GSI,:
o - . S Co- Calcutta, "
- Shri C.. R, Thomas. CRO,GSI,Nagpur., - CRO,GSX hkgpur.u~~

o Shri BN, Mistri, - ‘ CHQ, GSI, Caleutta,: ~ CIO, GSL, Op.iP, "
: ' ' : -Jabalpuros.gfugﬁ

shri S, C. ilondal. - CHQ,GSI,Caleptta,  CHQ,GSI, Caleutta
'Shri Hari Ram. [NER, GSI, ahilEgng{fw
Shel Index Singh.  ° . 'URO,GSI,Jalpurs ..

{Shrd Ko Lo GLlle f;WRO,GSI,Jaipur,'”“-v

| '.S. E.’ Sonatakke. . . mCRO, GS1 ,Nagpuz, %"
b A

ol P C. Das._ ) LU AMSE Wing,G .o.l.,f;

- RN ~ '#'Bangalora, }
Ky L. Dhawan:h," "NRO,bal,Lucknow. ; NRO, GaI Lucknow‘; J{
‘Boota Ram, 'iﬂ A - NRO,GSI, Lucknow, = -il0,G3I, Jaiwur. ‘
LoMe burmu, 257 " 1RO,GSI, Lucknow, ™ NRO, G3L, Lucknow
L Be Ls Kduluﬂf" NRO,G5I, Lucknow, RO, GSI, Lucknow
A. S. Rajue T Training Instf;, © SRO, GSI, Opn.k&G
R , : rvG.S.l.,Hydorabad.bABqngalore.‘“, ;
L Jnan Sarkar Mukhorjoe. "zao'Gax Calcutta, LHO,GSI,Caloutta.
" Mira Chowdhury. 0, GST, Caloutta, - CHQ,Gu¢,Calcuttd.
Mo M, Ghoshe , fJCLQ,eal Caleutta. CHQ,GST,CGL,Cal.i !
UL By Sagkle . NOR,GS1,Shillong. ENO,GSI Op;ainar}?ﬁ
5. Das Roy. NER, G5, Shi¥long. gizgaﬁlnu,u.o.x.;T‘
L 7 . ) : S Culcutta. - B
| 24, shri M.R.Re Rao. - . CHQ,GsI,Calcutta, Coal Ying, G .o.l.,
: _ o Culcutta, .
L i . 20, Shrel Satyabrata Roy. CHQ, G3I,Calcutta, CHQ,GSI,Calcuttdi
,Q}i Contd,..P/2.,
: }“1 L ‘ |
7[{ - ‘ ‘ . C e



work

SU1p ihéy:ardfﬁiiling

W one month frof' the.

' They may exoxcise

" Shrd R;‘K: Banei jeo,
‘- Superintendent , -
th CHQ, GOSOIO’:' Calcuttao

e Smb, Mira Chowdhury, 44", Shri Satyabrata oy gg&Jg
o Superintondont - ©-...., Suporintondent - it o
Lin i J:f C”Q,GSJ—, Caj.CUL‘LOo " ) Ciw, GOSOIO’ ‘Calcut‘ta" - ‘ ’ “" l g".ﬂ'
. . oL . L [N . R T el e ",':,‘.
U R the above officers are willing "to accept the offer of promotion - Eﬁggﬁ
- they may take charge of Administrativo Officer in scction ~19A POOL" ..'ff§‘q

' after being. releascd froim their-present assignment; .. RO PR 3

“.%- Superintendent
CHa, GSI, Calcutta.,
2 Te  Smt. M« Kharmawdong,
- Superintendent -
NER, GSI, Shillong,

'9,"Shrd C. R, Thomas,
* s Suporlntendent , .
~ Cho, GsI, RNagpur,

Shri Hari Ram.

Superintendent

NER, GSI, Shillong,

Shri K, L. Gill,

- Superintendent ,
v RO, GS1, Jaipur,

Shri P, C. Das,’
RECEEN -Superintendent ,

; . A "W'.Lng, GiSely,
.4 - DBangalore, ...

o Tholr promotion to the post offAdministrative Officox.
offlciating capacity.and they willipe on‘prohqtipnﬂfor‘ajperioﬂ
of‘two,yoarsloritill'superannqatLonfwhiChovorﬁisiearlior.%ThQIi
retention in the.'post - will be subject to'thoasse N
'pnd.coqduct3Qgr;ng the probationa

to aéceptﬁthd‘appointﬁdﬁti

torms and conditions, ~they may.‘receivo charge of. the' postiiof: wiiil
~Administrat1ve:0fficer.in the place:o

‘date of Lssuefofithis Memozrandum,
the offor';s:ligp;prto bo cancelled, - s R
" 0n.joining thehpost. of Admini£tra@1yeLOffico}*two*cob
‘Charge reports may. bo forwarded through

“Yelgned for issuancorof notification,

. . ' option within one mponth for.fixatibn Qf
i their pay on promotion in torms of Co :

80 Shrl Py K. Das hajuider,
A.'-.1o°‘:‘

: 140..

".:'.ll;.-

s

“on

ssmentio
> i

Woeny

£t

Iy period,

AT AR ¥ !
on-the abovo ¢

f bosting'on'ptqmotioniyithiﬁ
'fu;ling#@hich
.:u-.n-\!,(;‘ FEg e

'‘projp richannol; to Lo
' et el

FR - 22,

g .é&f[r" _
“235( AL S. SENTHI VADIVEL:):
o Administrative Officor <% _
“ for Dy.Director Genural(p)
Gological Survey'of India
Shri’S. C. londal, . .
-~ Superintondont i
‘ CHQ' G‘S o‘I 0," CalCUtta.

St
g
e

243
'
SRR

-6:[ Shri M. bénga hqjg
~ by Superintendent s L
;. Coal Ving, GeS4l,, Calc

=

y, e
DI

XTI
220 B
~J‘,‘§_‘g A

YRS

8., Shri Sambhu Nath'Saha;iT *i*i;' ' E?kl
“+ Sugeriatendent - - Y A
CHQ, GSI,“Ca;cuttao. Y

- Shrdl B, N, Mistrd, |
“e Suporintondont: -

+ - CH, GSI, Calculta.
12,  Shri Indor Singh,.-
. Superinlaendoent .
WO, G3I, Jaipur,

Shri 5.5, Sonatakke.
Suvcrinlendent ,-

CRO, GsI, Nagpur,

. shrl K. L. Dhawan,

.-%i .~ Suporintendont .
) ‘I\'RO, GASOII’ L.'udcnow. o,

BT

,.,_.
3&"’3’? o

IR, 2

e -

¥

';33§AV‘
ey

Cy
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Shri L. M. Mummu,”

T4 " shrd Boota Eam,
” Superintondont |

=reSuperintendent o
NRO, . QQII LUCKnOW‘ UwJN&Q; Gly shillang:

y“hll By 1 Baule Gl At lin iy o
Aupsigdirtagdenl - S Supocintendenl ¢ A
NRO, GSI, Lucknow, - ST Trgo Instts  GSI, H dorabad.'

.Euhri Jnan ‘Sarkar Mukherjeeo | Shri M. M. Ghouh'

Superintendent,» Coetmiah o Supurintendent, i
"ERO, GSI, - gchutta. s CcHQ, GS5I, Calcutta.
23° Shri L. B Sarkd. ‘ Shrl 5. Das Roy° et
© ., ;. Superintendent, . Superintendent, - S

NLR, GSI, ! bhillong.

25,7 Shrd Me RyR. Rao.
Superintendent,
LHQ, JGSL," CalcuLta.

'9 / é332013/0\0 /9//10A(Vo1 111) Dated §  05.11, 199/« S

COpy f01warded 101 inforxmmation and necesaary action to :—15

“"NER, - GSI, - Shlllongoa

fi.f;wTho DYa Dlrector General(P), G S I., CalcuLta. {{{};
.'2b4 “The Dy, "Director Genoral, H.R 0., 505.1., Calcutta, 3;&;2
'3, The Dy. Director General, Coal Wing, Ge5els, . Ca louLta.
The Dy Diroctor General, C.ReQs, GeSolu, Nagpure-

' The Dy. Director General, N, b Ry, G.o.I., 'Shillogge
.The Dy, Director GOneral,*W1R~O3, @S elay Jaipuro
" The Dy, Dixsctox Gcneral, 
. lhe Dy.:Diractor Génerql.
" The Dy, Diroctor General,
The Dy. Director Gcnoral,

“"41,~ The Dy, Direclor
ok Divisioen, P“Q, GeSuls, Culcu’tia°

"fiég_“The Offlcor-in—charge, Opanihar,'G.o.l., Patna.
"*'43, The Off1c01~in«churgo, Opniidadhya. Pladesh,,G.o.I., Jabalpur
" ’144 The Officor—in-chargo, Opanadhya Pradosh, G.S5.1., Bhopal.

15.. " The Officor~in—chargo, OpnxK & G, G.g.l., Bangalore. I
16."The Dlroctox(Porsonnol)/Dixectox(Admn.), Qal LHQ, Calcuttu

A .y The concernod Hi0.Dy s roquestod T
o 0loaso tho concornod officlal-to PRE c;;SE{I::>}:l
R

<t cenablo him to Jola his now place of G
<" pustlng on promotion’in timo.. +( A+ S, SENT!LL VADIVEL: )'
o ‘ ' ' ' Adinfnlstyatlve QFfLcon ~omid

S - for Dy. Dlroctox Gonoral(?)
’ ' ' . Goological Survey of” Indiu.

L Ghanlly/ .,ﬂ;

A . JEXYS

BRTNIS. A e .




* .., 02, The Dy. Dirocton'Genoral,'Q’S.I.,“S.R.O,, nydorqbug,,' .

oo Lo @/ ,4/74!%66?4"‘.*’:f1{/.

:.-——r:-
tho noxt issuo of the Gazotla of Indio,

o To. bo publkislhod in i
. poart-IIL, Sot.lt )

DHARAT SARUGR
JJIAN MANTRALAYA
GLOLOGICAL SURVEY OF INDIA
27, J.%, NEORU ROAD, CALCUIMTA - 164

'No,' L /A-32013(Ao)/97/}9A(Voi.III). f: . Dated : '.‘ G

w0 TFICATIONE Vol

.

. . ]

On tho rocommondatlon of the Dopartmental Promotion Committeo .
tho Dirvoctor Goneral, Goological Swrvey of Tndia 1s pleased to ;‘
appoint the folloving Spporintendonts, ¢,5,I, to tho nost of Admz, 1.
0fficer on promotilon in {thio samoe Deptt.on poay according to rulod
in tho scale of pay of fs. 6,500~200-10,500/~ in an officiating
capacity with offoct from the date.shown against oach, until

further ordors i= . - ' \
. ) . . '
Sl. .. . Date of
No. Name of ihie offlcer. . ) Joining.
01. 'Shri Y.5. Raja Rao. B T 03.09.,97 (FN
b/O?J . Smt. M. Xharmawlong. 11,11.97 \FN
00 Shri Haxi Ram, : 10.,11.97 (M
o, Shri A.S. Raju. : .o 31.12.97 (WN
, . Q;J(r“‘
. -~ ( s.x,.sinha )

To S1r. Adninistirative Offilcor
Tho Gonoral Mnnnaof,
Govi. of India Press, . '

Faridabad (Haryana). With o copy of lliandd. Version.

No. é/////§/A-3201S(Ad5/97/19A(Vol.IiI). " Patod : A Z'fjng-"

Copy forvarded for information and necossary action to :=-
01. The Dy. Diroctor Goneral, G.S.T., AM.S.E, Wing, Dangaloro,

Goological Survoy of India,

ﬁf-Tho Dy. Dirdctox Gomeral,” GiS, Iy NI, Shillong. = *T*’”,"“
0k, ‘rhae Pay and Accounts Officer, Pay and Accountbs OffLico, G.S.%.,
Doptt. of Minos, Dangalore/ilyderabad/Shillong. :
05.'shri Y.5. Raja Rao, Admu. officor, G.S.L., AJLS.E. Wiag,
Bangaloro. e . . '
06, Swt, M, Kharmawlong, Admn., 0fficer, G,5,L.; N.EM., Shillong.

<08, Shri A.S. Raju, Admn, officexr, G.S.L,, S.R.O0., Hydorabad.
09. Tho Admn, 0f[ficer, A/CnII/Ponsion/Uudgot/15A/19C, GSI,Calcutta.

—— e T et

for Dy. Director Gonoral(D) k ’]

o e ——

x

J

07. Shri llari Ram, Adea, Officer; G.S.T., N.E.A., Shillong. i
|

™

10.Tho Sccrotary Gonoral, GSI Adian., & Managomont Officors! Associn~ ,
tion, Gooloplcal Survoy of India, Calecutta, 'wj

11. Pilo . 4-92013(A0)/97/19A(Vo}.IT) of Secctlon 194,

ALL the officers will bo on probation fox a poriod of 2 yoars
Lfrom
4n G.S.L. ox upto the dato of oupornnnuantion (whonu norvico in not
moro than' 2 yoars) and tholw retention in tho post fox fuwrihox |
poxiod will bo subject to tho assessmont of theixr work and comnduct !
during tho pwobatlonaxy pexiod. . !

Tn torms of tho interim order of tho Hon'ble CAL?, Calcutta

Doncli, in O.,A, No. 646 of 91 +tho promotion will be abided by tho

rosult in tho above éasc. /1/) .éjééz
//26<>" ( ., son

'L// Administrativo &fficnr’
v foxr Dy, Diroctor Gonoxral(V),

S 5%
an (R YT Y PR N
LB alir g A 3. ) . PR !

: 1= ) S )

. é'hra'g/.o A

W%\ab ‘ h“w‘*’

<o

.
{

tho date of assumption of charpoe of tho post of Admn. 0fficer d
i

[ -
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o published in tho
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A 'BHARAT "SARKAR % :
";’ ‘:f-;",':; =7 KHAN IV\IL\NTRALAYA vt ‘.’“i_;.; S

T B GEOLOGICAL SURVEY OF INDIA

'vl.f'ﬁff27,'J.L. NEHRU ROAD,’CALCUTTA'— 16,

pave ot AR
A,

RERERT L :
next Lssuo of tho Gorallo ol
A SOt IR J“?f‘Part~111,Sec.

[ ;
i,

R ERT

A

g L BENOTIEILICA

T - SRS K
LT s \
,

'.."

) d

T I O.N 5

o On the'rbcommendation

w0 pleased to-appoin
l _thevpost'of Admini
s Deptt., on:pay acco

16 500~200-10, 500/

: ‘ Slt

l ' NO. '

' “ihe date shown ‘against e

" Committee the Director General, Geologilcal
t-the following superintendents, G. 5,
strative Officor on promo
rding to rules in the scale of pay of Rs.
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‘f%?’
"01. “The. Dy, Dilﬁctox Geparal, 'G S, I., AM.SE Wing, Bangalore, -
i“02. The Dy. Dlrector General :G S i., E B, O., Calcutta.a:"ua,'
03.«Tho Dy. DlrectorJGeneral G S i., C R O.,,Nagpu1.~_: 3,;1
04. The Dy"DlrectOr Genaral G 5] 1., NR, ;0. "Lucknow, B8
" The' Dy, D;ro&£px Goneral ‘G, S.I., N.E, n., Shillong. .
706, ¢ The* Dy. Dlrector General “G S Iu, W, R O., -Jaihpur,

o 07. The' Dy. ‘Director’ Goneral 'G.s. I., OP Bihaz, Lohianaq
K Kankarbagh 'Patna - QO.ilriuh

080 The DiIOC'LOJ.‘, “Gon)clc' A M

dr,

.c.iwing, Eastern Zono,
" As hoknagar, Ranchi =~ 834 002..: %’

oy 09. “The” Sr.Pdrs onal Assistant to: the Dy. Dlroctor eenexal( )
_':,:-‘,:j',".. 7 ‘ Cell G S I o, Calcuttao ‘e ." ‘. 'Z'::.“" R g ',:l." "

10.,fhe Controller of" Accounts, Central Account s Ofilce Depit.
ACH Mines, GiS.I., 'A6A, Brabourne oad, " Calcutta - 700 0014

13”\11. The Pay- ahd Accounts Officer, Pay & Accounts OfflCG, G:S;I:,
; " Depti..of Mines, Nagpur/Jalpur/Bangalore

121 ‘Shrl S.N. Prasad, Adma. Offlcér, G.S. I., AM.S,E.
Shgwstern Zone,- Ashoknagar, Ranchi; ~ 834 0o02.
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15. Shri lndar Slngh Admn. Offlcer,
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17. Shrl S.:‘ SOntakke, Adma, Officer, G S I., C R O., Nagpur.

WLng, Q.S I., Bangalo;e..
WS 1., WR. o.;.Jaipur

i ~2° Shri L. B~ barkl, Admn.Officer, G's 1.,0p" Bihar, Patna~20.
© T 21,9 he- Admn ‘Officer, A/C«II/Pension/Budjet/15A/192THOB st,x.,

.C.H. Q., Calcutta.

) 22..fhe Aecretary uenelal GiS.I. Admn.S. M
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. Governmeut of India
Geological Survey of India
. 4, Chowringhce Lane |

Kotkata ~ 700 016
No.___/Ty.Misc/Re-Classification of PosUGSU98/19A, <. © Dated the 22 June, 2004
From: ' ' o : ' To" :
Director Guicral : L - The Sr. Dy. Directors General/Dy.
Geological Survey of India - T Directors General, G.S 1.
4, Chowrluglee Lane A Lo CHQ/ER/WR/SR/NR/CR/NER/AMSE/
Kolkata - 16, . Lo - " Training lostitute/Coal Wing/Maring

Wing, Kolkata/Jaipur/ Hyderabad/
.+ Lucknow/ Nagpuf/ShiU.mg/Bangalorc/

1

Subject: Reclassification of posts in GSI based o rovised norms of pay scales coasequeul upon
a issuanca of DOPT orders No.13012/1/98-Estt.(D), dated 20.4.1998 and No.13012/1/98-
Lsu.(D), 12.6,1998, o : _ :

 Sir,

In supersession of all provious orders/ietters issued on the subject referred to. above ft -is

infonned that Ministry in consultation with DOPT has examined the maiter relating to classification of

posts in GSI and it has been clarified by the Ministry that according to DOPT OM No.13012/1/98-
Estt(D), dated 12.6.1998 all the posts would now stand classified stricly in accordance with the
normy of pay scales/pay’ ax preseribed under the DOPT order N().13012/1/98-Estt.(1)), dated
20.4.1998, Ministry has accardioply intmated that the post of Sr, Tech, Assistant in disciplines
(Geology),  (Geophysics), (Gepchemistry), = (Geophysical workghop), (Mioeral Physics) and
Superintendeats in GSL may be classified as Group-B (aon-gazetted).

Ministry bas furtber informed that the appointing authority for the above maitioned posts will be

the authority as mentioned in the Ministry’s order No.9/1/96-M.1, dated 7.2.2000 1.e.HODs of
* Regions/Wings/Traiuing Institute in respect of Group ‘B'(NG) posts allotted 1o Regions and Dy,

Director Geveral (P) m respect of Group 'B* (NG) for Central Headquarter and that the scalority and
promation of theso posts will bo regionalised. . ‘ o

In aiclosing 2 copy of the Ministry's above lettor No, 3/1/99-M.II dated 8.6.2001 all Heads of

Regions/Wings are requested to take further necessary action in the maller of promotou/recruitment in

rospoct of all posts-in Group--'B’ (Non-gazetted) v zftvu"bi/'f[viu;/c/.urd»\'“,@o,v.{pﬁj‘k"ag per
sanctioned strenpth allocated to various Regiaus/Wings/CHQ as on date under their coatrol by following
all relevaust rules/orders in this regard. '

In this coueetion all HODs are further requested to follow Miuistry's iustructions i regard to
referring all cases of promotion against 1 S XaGeles Iy vacant {or more tian oae year, to the
L. — -7 ot o i, Ry Sl et R T St TN Vit P e S s S g L >
Mizistry for obmme approval of the Fuance Ministry. Regions/Wings etc. may accordinply refer
all such cases of promotion vacancies which are lying vacant prior to 5.8.98 to the CHQ for taking of the
matter with the Miistry for revival of post giving full justification for such revival,

o
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It has further bean decided that since the Group ‘B’ (Non-pazetied) posts as per revised
classificatiou are the foodor grads for Group ‘B’ (Gazetted) post, the DPC for promotion to the post of -
these Group 'B* (Nea-pazetied) post be held on same dats to facilitate availability of equal opportunity
to all for their furtherance of carcer prospect. * Keeping this in view it has been decided that haceferth
all D.P.C.s for Group *B* (NG) of such posts which are the feeder grades of Gr,"B” (Gazetlad) will be
bold an same date throughout GS1 as a whale, Accordingly, it has been decided {hat DPCs of Group “B’
(NG) posts (ouly which are feeder grade for Group ‘B’ (Gazetted) to be hold for vacancies up to
31.12.2001 will be held on 3.7.2001. . All HODs of Regious/ Wings/CHQ may hold the DPC for
promotion to these posts ou 3.7.2001, ' - :

o T -~ Youws faithfully,
' - KJ
: oo Kaidal
‘ " (L. C. Moudal) AAE4Le!
Sr. Dy. Director General
lncharge Perscanel Wing, CHQ

for Director Guueral
Geological Survey of India

Eucl;as above,

No.__ /1y.Misc/Re-Classification of PosU/GSI98/19A

Dated the 22% June, 2001

Copy forwarded for iwformatiou and necessary actioa to:

. The Sccretary to the Govt. of India, Ministry oth1cs(Aﬂcn£ion : Shrl Hem 1’m1dc,
Director), Shasui Bhavun, New Delli ~ 110 001,

2. Dy. Director General, (PP&M)/(I-iQ)/(Ccuual Geol. Lab.)/(Map. & Pub.)/(Geophysics)/
(Geophysical Data Interpretation) /(Driﬂhxg)/(Mccl1anica1)/(17mancc)/(l’ersonnel), GSI,
CHQ, Xolkata. :

3. Dy Dircelor GeneralDirector-In-Charge -

Opn.WB-S-AN, 9* & 10 Floors, A&D Block, Ratnakar Bldg, Kolkata/ Opn. Orissa,
Unit No.VIL Nuapalli, Blwbaneswar-751 012/Opn. Bibar, Kankerbagl, Patna - 800
‘ 020/On.:East Coast-1, 9 & 10/1, Raja Subodh Mallick Road, Kolkata-32/Opa,; East =~ PSsi
o= =~ Coast~[1;+90, Kirlarmpudi Lay-Out;~Vishakapatnam-530- 023;-‘%ndlua-"'Pradcsh/-'Opn::-.---'==--¥- ety
West Coust-l, P.V.K.Bandarkar's complex,” Maogalore-575 003/Opn.; West Coast-11, -‘g}ﬁ'f{.{ LR
Kukeral Bldg, Edapally, Cochin-682 024/Opn.: Arunachal Prudes’ GANGA, Itanagar- TN

791111/ Tripure-Mizoram, Djv., B.K.Road, Ban

amalipur,Agartala — 799 001/ Manipur-

Nageland, Circular Road, Dimapur-

797112/-T&C Div., Assam Geology Project, S,

North Bye-Lane, Zoo-Narangi Road, Guwalali - 781021/0pn.: PH&HP NHS.P,
N.LT, Fandabad-121 001/Opn.; J & K,,2-3C/C, Gandhinagar, Jammu-180 004/0pn.:

Gujrat, GSI Complex, Sector-
" Bhopal-462 016/ Opa. MP, Swr

v —— L

WA, Gundhinagar/Opn.:M.P_ /5 ARERA COLONY,
1jivau;' Nagar, Garha, Jabalpur-482003/ Opn.MP, 248,
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Sundamagar, Mahadeo Ghat Road, Raipur-492 002/0Opn.; Maharashtra, GSI Complex,
Alandi Roud, Punc-411 006/ Opn.: T.N. & Pondicherry, CGO Complex;A-2-B Wiag,
Rajati Bhavan, Besant Nagar, Madras-600 090/Opn.:Kamataka & Goa, GSI Complex,
Kumaraswamy Layout, Bangalore-560 082/Opn.: Kerala, T.C.-24/338 Modcl, School
Road, East Thampanur, Thiruvananthapuram - 695 014./AMSE Wing, GSLEZ,Opn.
Road No.2,Ashok- Nagar, Ranchi-834 002/AMSE Wing, SZ,GSI Complex,
Bandalaguda, Hydcrabad-68./AMSE - Wing,CR,C-Block,ll Floor, Seminary Hills,
" Nagpur-440 006/AMSE Wing,WZ,Jhalana Dungri Complex,G-Block, Jaipur-302 004,

dos

Dircetor (T’crsonncI)/(Administration)/(HP\_D)/(Financc)/(chll. Ség:y. to D@'CVO, GSIL
CHQ, Kolkata. : ‘ : - '

Controller of Accounts, GSI, 16A Brabourne Road, ‘Kolkata-lll’z}y & Accounts Officer,
NER, Shillong /NR, Lucknow /SR, Hydcrab'ad IWR, Jaipur /ER, Calcutta/CR, Nagpur
[AMSE Baogalore /Faridabad, New Dellu, - - .

St.A.0.(SPDY(SKS)/(MRR)/(SS),GSL, CHQ., Kolkata, '
A-O.(15A/15B/16A/\6B/17A/1TB/19A/19B/19C/A/C-I/AIC-L)GSL, CHQ, Kolkata

(B.K. Das)

Dircector (Personnel)
Geological Survey of India
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GO\’ERNMENT OF INDIA
' MINISTRY OI’MINES -
New Delli, dated gye g Jung, 200

»

To- . -
Shet Ravi Shanker, .
Direcior Generaf
Geological Survey of Indiy
27, J.L.Nchm, Raog,
KOLKATA-?OOO 16
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. SUBJECT ' .
lU:’,-CLASSIﬂCATlON OF POST 1y THE GEOLOC(C-\LSL‘R\'EY OFINDIy
BaSEngx REVISED NORMS OF PAY SCALE

Sir,

Iam directed 19 refer to (he Seanior Deputy Direcior Ccnerﬂl.

Ceological Survey or India’s p,Q, letter No, T Mise.s RCP/ Gsyy 98/

194 dated 3.5.200¢ on the aboye subject ang (o Sy that the' e,

, © has beeg tamined iy Cousultation with Departmen of Personge) &
Trm’uiug aud it fhag been cladficd Bccardiug 1 ),

iu‘nccordnucc with the 1oy, of pay scales/pay a5 preseeibed uygep

the Departmeng of Personge & ’l'raining Order N, 13012/1/98.

ES(L(D) dated 20.4.1993, Hence the Post or Scnior'chUnic.a}

e Assistang in disciplines (Ccologv). (Ccophy:ics), (Chcmislry}
. * {Geophysics \VoHulw; Mineral Physics ang Supcrinlcudcuu in

),
cological Survey of ludia Way be classifeqy &5 Group 'B'(Nop-
Cazettey), : :

L the au(hun&‘y S wientinney §, this Miaisiry' Order N 9/1196-31.13
dated the 7 Fcbruuy. 2000, The Scnioril)' aud promgqj
Posts will b regionalizeq,

2 The Appuin(jng Authority fyr above mentioned poggs will be

3. The Geologicy Suevey o ludin js requesied o being 135

the notice of all (e Heads of (o chionsm"ings. under intimagion lo
this Miuislry. :

Yours fni(hfu“_».

"
S o f%,y
. g (HEM PAND )
, ~ : v ; DIRECTOR

o/

R P



